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SHRI K. K. SHAH : T am winding up.’ I
am not agreeing with the whole of it. What
1 am pointing out is , . .

SHRI S. S. MARISWAMY : You must
have a better argument for the Swatantra
Party.

SHRI K. K. SHAH : I must have a much
better argument for the Swatantra Party,
and for that you need not wait for Jong. The
elections are coming and you will find very
good answers to the Swatantra, Party’s
campaign. We shall meet somewhere else
at a better place and you will find that that
place will give an answer. My only request
to my friend, Mr. Bhupesh Gupta, is this:
please look at the ‘Soviet Review' and see
that the trade between India and Russia has
gone up to Rs. 200 crores.

SHRI BHUPESH BUPTA : What have
1 to do then ?
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SHRI K. K. SHAH : A notable feature |

of Soviet-Indian trade is that it is on a
balanced basis and that all financial opera-
tions are made in Indian currency.

SHRI BHUPESH GUPTA : I kaow, it
has gone up; Shrimati Indira Gandhi had
gone to the Soviet Union; all that I anow.

SHRI K. K. SHAH : Sir, in view of the
arguments that I have advanced, I hepe my
friends will study, and advance arguments
after study: Instead of trying to make this
as a forum for party advantages, let this
be a forum for national causes, und the
forum for party advantage will be available
outside the House.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : The House stands adjourn-
ed till 2,30 p.m.

The House then adjourned for
launch at half-past one of the
clock.

The House reassembled after lunch at
hulf-past two of the clock, the DepuTy
CHARMAN in the Chair.
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ALLOCATION OF TIME FOR
GOVERNMENT AND OTHER
BUSINESS

THE DEPUTY CHAIRMAN : I have to
inform Members that the Business Advisory
Committee, at its meeting held {cday, has
recommended allocation of time for (Govern-
ment and other business as follows :—
1. Consideration and passing of the

Constitution (Eighteenth) Amend-

ment Bill, 1966, as passed by the

Lok Sabha, to be taken up on

August 24—2% hours.

2. Consideration of a Resolution to be
moved by the Minister of Commerce
seeking approval of the Notification
issued on the 2nd August, 1966,
regarding levy of export duties—
14 hours.”

3. Consideration and return of the
Customs (Amendment) Bill, 1966,
as passed by the Lok Sabha—1
hour.

4, The Advocates (Amendment) Biil.
1966, as passed by the Lok Sabha—
2 hours.

5. The Criminal Law Amendment
(Amending) Bill, 1966 as passed by
the Lok Sabha—1 honr.

6. Further consideration and passing of
the Electricity (Supply) Amendment
Bill, 1966, as passed by the Lok
Sabha—2 hours in addition to the
time already taken.

7. Discussion on the Fifty-fifth Report
of the Public Accounts Committee
with reference to the observations of
the Committee contained in para
4.128 of the Fiftieth Report of the
Public Accounts Committee, on a
motion to be moved by Shri Dahya-
bhai V. Patel—one day.

The Committee further agreed that the
Rajya Sabha should also sit on Saturday,
August 27, 1966, and on that day the Fifty-
fifth Rtport of theh Public Accounts Com-
mittee would be discussed.

We now come back to the other debate.

MOTION RE DEVALUATION OF THE
RUPEE—cond.

SHRI K. SUNDARAM (Madras) :
Madam Deputy Chairman, this corner of the
House has never approved of the economic
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plan, of this Government. We had beeu
always disapproving 1t, Taerefore this
devaluation, which is only a consequence of
the policies adopted by this Gevernment,
we also disapproved. Mr Ramachandran,
this moining, very cleanty stated that all
the folliles and the nustahes of this Gov-
ernment have resulted in this devaluation
It 1s of such vital importance to the nation
that this House ought to have been sum-
moned the very next day following the day
when the devaluation was announced, If
only they had dope so, 1 am sure ‘he
entire Congress Members weuald have been
on this side disapproving the action of the
Government. But we had been spared the
summer. When the atmosphere was 100
degrees outside, on that day at least
would have been 112 degrees in this House,
had they summoned us on taat day. No
doubt Mr. Babubhai Chimnai, Mr. Chengal-
varoyan, Mr. Akbar Ali Khan, they ali
agreed on certain defects in the economic
policy though they did not admut ali of
them. All the same, it 1s their disapproval
of the alliance and afterwards the disap-
proval of the marriage, and'as a consequence
of that, we disapprove of the child as well.
They say that they had been forced into
this. But who had forced them ? Jf only
tbey had read the ‘Swarajsa’ written by
Rajaji for several years, and also “The
economic trends over the last ten years”
by Mr. Kapasi, they would have known
that nobody forced them to d» this. lhis
was the consequence of their own folly

I would like to draw the attention of the
Deputy Finance Mimster who had nustaken
the Swatantra Party 1n the matter of public
sector undertakings He had not studied the
policy of the Swatantra Party there properly.
I wish he had heard them properly and read
their writings properly, and he should not
mislead the House by giving some figures
and saymng that the various ndustrially
advanced foreign countries aie spending so
much percentage of their national income
on public sector undertakings. The Swatantra
Party wants this Government ‘o tun their
Postal and Telegraph Departments in the
public sector. We do not mind if you even
double your expenditure provided you stop
telegrams bemng despatched by air mail,
And in the matter of your Telephones, if
the telephone calls can onlv mature within
ten minutes of the bookings. we do not mind
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your spending that money. I wish the Fin-
ance Mimster at least will coriect himself
about our policy. It 1s not that the devalua-
tion has taken place on 6-¢ 1966 It had
taken place long ago, many, many Yyears
ago. Devaluation had set in already the
movement you started subsidising exports,
and 1t was only on that day, 6-6-1966, that
the falure of this Government’s past poh-
cies had been acknowledged and the official
seal affixed to that failure. By doing so the
Government has brought down the prestige
of this country among the international
countries,

It is our Indian tradition that the son
pays the debt of his father, and it is the
tradition of Tamihans that if that son 1s
not able to repay the debt even after his
trymmg his utmost, he would serve as a
slave for the rest of his Iife. I wonder
whether this country will ever be able to
repay the debts that have been borrowed
over these several years. Hence the people
probably, may be asked to work as sla\es at
least to this Government if not te the
creditors

The bluff of the progress has been called
off The people are demoralised today. The
Government has lost complete grip and
control over economy and administration.
which we have been witnessing during the
last three months. They have failed muiser-
ably. Their Gold Control Order has
failed to stop smuggling, they have failed
to unearth the black money and they
have failed to stop corruption. Produc-
tion has stopped Imports have increas-
ed Exports have dropped, and they
are not able to hold the price-line. They
are not able to control even their own
States; the amounts of overdrafts that the
States have been drawing, they were unable
to control. When the Prime Minister has to
depend on the Chief Ministers for her own
election, you cannot expect her to control
the Chief Ministers. This 1s evidenced by the
large-scale open violation and definance of
the law. Bven today, this morning, or in the
last three days you can see. m front of thi
Parliament House, the demonstration by
school teachers The spate of Bills that are
pending disposal before this very House 1s
an indication of therr failure of adminis-
tration, and the Bills are pertaining to the
Essential Commodities Act, to telephone
wires in unlawful possession, to railway
property in unlawful possession, the Central
Industrial Security Force Bill. the Unlawful
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Activities (Prevention) Bill and, last of all,
the Defence of India (Amendment) Bill.
And what does it show ? It is nothing but
the failure and the incompetence of the
present Government to rule with the exist-
ing law. Food Minister after Food Minis-
ter is blaming the monsoons for all their
failures. But the monsoons have fooled
them alright, not once but twice, last year
and this year also. The Food and Agricul-
ture Minister in his circular has said that
125 out of the 330 districts in the country
have been affected. Forty-seven million
people are affected by this failure
of the monsoons. And they knew it as
carly as September, 1965, and they have
spent Rs. 20 crores by way of relief mea-
sures. But, unfortunately, in the list of
States that are mentioned there, Kerala is
not mentioned. Yet Kerala was the first to
agitate for the supply of rice. That only
shows the accuracy of the figure given by
this Ministry. So, it must be much more
than 125 districts. Yes. the monsoon
has failed. Have you made any changes in
your plans ? On the other hand, T will tell
you what they have done. They started
taxing this country right and left. The Third
Five Year Plan envisaged taxation only at
Rs. 1,710 crores. But they had collected
Rs. 3,880 crores. The Central alone had
collected Rs. 2,270 crores in place of
Rs. 1,100 crores and all the State, put
together, in place of Rs. 610 crores, they
just doubled it; added another Rs. 610
crores, This is the welfare State whi-h has
done its very best, when two out of the
five years were famine-stricken
when the monsoon failed.

They say that this is a welfare State that
we are having now. And what is the type
of tax that they have levied ? The land tax
in Madras and Andhra Pradesh was stayed
by the respective High Courts saying that
those States had no jurisdiction to collect
such land taxes. They are going even
beyond their powers in collecting taxes.
They have not stopped with that. Through
small savings—they call it voluntary savings
—they got Rs. 585 crores. They were esti-
mated at Rs. 600 crores: they were short
by Rs. 15 crores. They did not stop bleed-
ing the country white. Even after devalua-
tion, they have not stopped this process. Very
recently they have raised Rs, 216 crores by
way of loans. Scientists say that for every
100 rupees collected by way of taxes, Rs. 21
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are taken away from the savings of the
people. The national income today is
Rs. 15,000 crores. But they never gave you
what is the consumption, what is consumed
out of this. But definitely, due to the failure
of the monsoon for the last three years, it
has been estimated to be 7 per cent. and
4 per cent, less than that. And in the
curient year 1t may probably be noihing, no
increase at all. All this time when the
monsoon has been consistently failing, they
have collected these extra taxes. Do not for-
get that these are extra taxes collected at a
time when there is no production in the
couniry. So. if in normal times, Rs. 2!
out of the savings are taken away and if
at this time the Government takes away the
money by way of taxes, it must be many
times more than Rs. 21. They have bled
the pcople white, The people ure now bank-
rupt. There is economic transfer; economic
power has been transferred. 1 would like to
point out to the Deputy Finance Minister. It
is not the Swatantra Party which wants
wealth to be in a few hands, but it is that
the entire wealth of the country has gone
into the Government’s hands. Do not forget
it. We never wanted it.

SHRI L. N. MISHRA : This is people's
Government.

SHRI K. SUNDARAM : This is the Con-
gress Government,

They did not stop with that. They started
deficit financing. To what extent 7 Rs. 1,150
crores. They promised to keep it to the
extent of Rs. 500 crores. They have fooled
us once again. Have they got the sanction
of Parliament? You are supposed to be
the supreme power to sanction finance. Did
they get power from you? Did they get
yvour sanction for spending that much of
money by printing them in their own press?
They never got your permission. Out of
these 1,150 crores. Rs. 400 crores were spent
in 1965 alone, the last year of the Third
Five Year Plan. And did they inform you?
No. The Finance Minister announced it. It
came as a surprise when he announced it
on the radio that the Rupee value has been
reduced. Until then nobody knew because
the Reserve Bank is under their own control.
They can print any amount, they can distri-
bute any amount. Nobodyv will come to
know of it. And then they announced it.
That much has gone into the hands of the
people without goods. Inflation and run-
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away prices are the result. The wholesale
price-index was 100 based on 1939; today it
18 759. In between, in 1950, they changed
the indices. If you keep the same index
continuously, people will be constantly aware
of it. Therefore, very conveniently the
base has been changed. On that original
basis today it should be 759. In January,
1960, it was 169. On the day of devaluation,
it was 184, On 30-7-66, it was 190. And
you do not know what it is today. Hour by
hour it is increasing and the result of
it is, people like the teachers are now
agitating for increased salaries, Agitations all
over the country by fixed income groups
are visible.

SHRI LOKANATH MISRA (Orissa) :
And the people’s Government is presiding
over it.

SHRI K. SUNDARAM : Yes. And to
satisfy and to fool you, once again, super
markets are coming up—co-operatives,
buffer stocks, informal rationing, confusion
and chaos all over the country. Wherever
there is procurement, there is informal
rationing. You can see it in the country-
side. It is nothing but chaos. They hope
to fool the people for ever. 1 would like
to remind them that the time has come
when you cannot fool them any longer. De-
valuation, they say, will not change the
value of the internal rupee. But devaluation
and deficit financing have reduced the value
both internally and externally, There 1s no
doubt about it. Deficit financing has result-
ed in devaluation and both of them have
contributed to reducing the value both
inside and ouwside the country.

Now, this is the master plan of all the
three Plans. Reducing the whole wealth of
the country, the rupee value of the country,
this is really their master plan, The public
has lost confidence completely, In the
‘Economic Times Study’ he has given you
the debt capital ratio of the industries. How
much is the debt ratio of the companies
floated during 1965-66 7 They are borrow-
ing anything from 50 to 300 per cent. of the
capital. No capital is forthcoming. These
financial institutions have disbursed as much
as Rs. 50 crores during the last year alone
to the industrial undertakings. At what in-
terest ? Nine per cent. Nine per cent. is the
rate of interest at which the State financial
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institutions are lending money to the indus-
trial undertakings. When it was 6 per cent,,
they were called moneylenders and they
were stopped from lending money at that
rate by a special Act. And now the finan-
cial institution is lending at 9 per cent.

One gets goods on deferred payment
only. Nobody gets any goods today for
cash. Your circle, your radio, your car, your
machinery, your living house, your machi-
nery for capital goods or capital goods for
cement, sugar, textile, all these are available
only on deferred payment. Now we have
small men, middlemen, small industry, large-
scale industry, but nobody has got any
money. They have to buy these machines
on instalment basis. We have been’reduc-
ed to that extent.

Now there are nascent industries which
have been started during the last two or
three years, They are the favourites of the
Government. Economists have gone very
deeply and studied the scheme very
thoroughly. Unless it is absolutely profit-
able, unless it is absolutely necessary for
this country to have these industries, licences
were not made. They had borrowed nearly
Rs. 100 crores by way of foreign invest-
ment at deferred payment,

Now this devaluation has increased this
capital by 57} per cent. and overnight
these industries have become over-<capi-
talised,

THE DEPUTY CHAIRMAN : You have
spoken for over 20 minutes. You may conti-
nue because your Party has another 7-8
minutes.

SHRI K. SUNDARAM : All right. Thank
you. Madam, I am very sorry that we arc
equating India for devaluation to the UK,
Japan, Italy, France and Czechoslovakia. It
is all erroneous; they are not identical. The
conditions were different. The people are
different. Their economic structure is differ-
ent. Therefore, the remedies also will be
different. It is absolutely erroneous to say
that since these countries did it, we are
doing it Any country not producing
enough, not cheaper enough, not saving
enough, borrowing more and spending more
in relation to other countries, will meet with
the same fate. Planning is not merely
borrowing and spending. We are planning
for more and more troubles only. It is like
a race-horse. Qur Planning Minister seemws
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to have forgotten that you cannot race with
a wagon tied behind, We are planning for
defence as well as for development. Do you
think that this country can take this extra
load ? If you want to prepare for defence,
you have to sacrifice development, Natural-
ly, the race-horse cannot drag the wagon
as well, in which you will lose your race.

By big plans, they are once again mis-
leading the public. They have misled it
already. They have been continuously mis-
leading it. In this electioneering year,
again they want to mislead the public,
Once more the interest of the country has
been totally ignored. Party comes next, that
38 what they say. But when you look into
these things, have they really taken care
of the interest of the nation? I do not
think so. If that is the case, why this inac~
tion ? During the last 2} months when the
country should have been bustling with
activity, it is totally ignored and we are
sleeping and dozing, We are leisurely dis-
cussing structural reforms and mobilisation
of savings. Where are the savings left to
mobilise ? Everything has come to a
standstill except self-interest and Bank
interest. They are forgetting the latter.

Though the present Finance Minister has
not said so, it is, said that we are about
to take off. T would like to have a cate-
gorical answer from the Finance Minister.
Are we in the take-off stage, have we taken
off or are we landed firmly on the ground ?

SHRI BANKA BEHARY DAS (Orissa):
Crashlanding.

SHRI K. SUNDARAM : Let the Minister
say where we are.

Madam, the Government does not allow
free forces to play so that the people can
put forth their best efforts. The Ministry of
Commerce and Industry note this morning
to the Informal Consultative Committee
says that “weaknesses in our plans and poli-
cies and institutional arrangements also had
their share and responsibility in the price
line”. Tt is an admission of their guilt. It
is an admission of their faults, Now it is
time to recall the warning by no less a
person than Dr. Radhakrishnan, our Presi-
dent, on the eve of the Independence Day,
warning the Government about the condi-
tions of the country today. At least stop
fooling now. Unless a radical change in the
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policy of the Government is made, there
is no salvation. Immediate action is neces-
sary. For that I would say that: (1) First
and foremost is payment by result in indus-
trial, agricultural, private, public, Govern-
ment and other fields. This alone can
achieve the goal. You may verify that coun-
tries which have devalued have stabilised
their economy by sheer work, By hard
work only they have come up and not by
just planning or by fooling the people.
(2) A substantial reduction in taxation is
absolutely necessary to rebuild the indus-
trial development. (3) We do not want an
Everest effort, An earnest effort is neces-
sary in agricultural production which we
never had all these 15 years. (4) We must
create confidence and give opportunity for
the people to invest in industry. (5) Then,
industrial development should not be im-
peded by controls. We must be free from
controls. (6) Industry must have adequate
rupee finance. At least, if you cannot pro-
vide with your money, do not stop them
from getting it. (7) Provide enough incen-
tive for exports wherever it is found abso-
lutely necessary. (8) And last of all,
reduce your expenditure drastically, whether
it is private or public sector, but never
attempt deficit financing either openly or
secretly., The strength of the currency ulti-
mately depends upon the level and growth
of production. Economic policies should
be made liberal, planning realistic and ad-
ministration efficient. Otherwise next session
we will be again discussing a second de-
valuation and the session after that a third
devaluation.

Thank you, Madam.

DR. S. CHANDRASEKHAR (Madras):
Madam Deputy Chairman, how many
minutes do I have ?

THE DEPUTY CHAIRMAN: Ten
minutes. You should be able to put in every-
thing in ten minutes.

DR. S. CHANDRASEKHAR : Yes, be-
cause I speak fast. Madam Deputy Chair-
man, T must confess 1 cannot give cogent
and learned arguments for reasons leading
to devaluation in the course of my ten
minutes. As I examined the records of mry
distinguished colleague, Shri Bhupesh Gupta.
and other Members of the Opposition, I
must confess I have not come across a
single high level economic argument justi-
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fying or not justfying devaluation.
1t seems to be, if I may say so, political or
quasi-pohitical economic action. Therefore,
in view of the very himited time, I am not
gomng to make a very learned, long or fast
speech Mr Das 1s hoping that I wiil speak
very fast, but I will gtve one, two, three or
foar points which aie not at all economuc
as far as I can see The first complant
seems to be that the Rupee has been de-
valued not as a compulsive mecasure or
out of any particular economic circum-
stance of this country and the country's
economy, but as a result of force coercion
and compulsion on the part of the US
Government and the World Bank  The
second argument of the same species 1s
that the Government on the floor of this
Houve, as elsewhere, verv categorncally
went on record saying that they do not
propose to devalue our currency at any
ttme For the first argument, I want to
say that this country—and the Opposition
must know 1t verv clearly by now-—s not
run on the dictates of any Government,
either of the US A or of the Soviet Union
We are an independent nauon We tespect
and value our national sov:reignty We do
in economic and political matters what we
think suits our situation best and what we,
under the particular set of circumstances,
think 19 to the best of our national interests
If it appears to be as if we have sided with
the demands, requests, aspirations and
wishes expressed by any other Government
or any UN agency like the Woild Bank
then it simply means that the action we
took happens to comncide with the wishes
of somebody else I mght point out here
that those of us who have been following
the clamourings of certain economusts 1n
this country can go back at least four years
to find an economist in Gujarat, not being
particularly 1n sympathy with our official
policy m this country, who has been plead-
ing consistently that the Rupee must be
devalved At the same time we mght
astgue that the Government finally capitulat-
ed to the 1equests of this economust ind
devalued our currency, not 1n the least We
have said on the floor of this House, I mean
the Government that we shall not devalue
it but the Government fzlt compelled at
one stage to change 1ts mind

As for the second point, I want to add
that 1f a Government cannot change its
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mind, woe be to it The Government cannot
be static and nigid It has to be flexsble and
dynamic If circumstances warrant, 1n the
larger national interests and for the rehabi-
Itation of our economy, a (Goveinment to
go beck, 1if 1t says ‘just because we took
a particular stand on this question, so we
shall not devalue”, we cannot say very
much m favour of that particular Govern-
ment Therefo e instead of attacking the
Government, on the contrary one ought
to congratulate the Government that despite
1te stand that 1t will not devalue the Rupee,
1t has thought 1t necessary and courageously
acted in devalumg the Rupse So the
answer to the second question is this The
choice 1s between devaluation and larger
external economic aid and overall rehabih
tation of the economy or no devaluation, no
large external aid, no overall rchabilitation
of the economy

People have been saying—I come to the
thud argument—that we have been planning
in an extraordinary fashion—almost ques-
tioning the need for plans for the economic
and social development of our country—
that we ate thinking i such astronomucal
figures that we cannot really m et the needs
of our people, the needs of what the plan
says ought to be done, that we are forced
to have a total gap and that has been our
grave To this argument 1 must reply
very briefly that if we cannot plan big or
dream big and cannot aspire with the sky
as the Iimit we will probably be not at all
gomng to undertake even half the dream
I remember a boy 1n a high school exami-
nation saymmg he was just pieparing to get
35 to 40 per cent marks and was verv
happy Unless he said that he would get
80 to 90 per cent marks and wanted to get
distinction he would not get even second
class and 50 per cent marks That chould
be the rule of life as far as this question 1s
concerned. So the fact that we are thinking
big or even say that a part of the plan
will be cariied out or predicate upon the
avatlability of external finance 1s not some-
thing of bad economics It 1s really sound
teasoning in one sense that we ought to
um very, very high and hope and tiust
that 1in the course of the plan period we
shall be able to mobilise sufficient re-
sources to see that we fulfil the plan
Therefore the Opposition really ought to
appreciate and not decry that we are thunk
ing 1n such large measures because in the
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same breath one can say : ‘Look at the
tremendous ignoble poverty of this country
and unless we do something on a magnifi-
cent scale, we may not touch the fringe
of the economic problem in this country.

People have been saying that the Third
Plan has failed miserably, fallen down
far short of our expectations. It is true that
we have, to a limited extent, failed in
achieving the targets of the Third Plan and
that is because we are not prophets, astrolo-
gers and we are not able to control the
foreign policies of our aggressive neighbours,
namely,' China and Pakistan. If we can per-
haps speculate for a moment, what would
have been the economy of this country today
had Pakistan not attacked us and we had
not this war or had China not attacked us,
and if we had the privilege and fortune as
well as the pleasure of living with fr:iendly
neighbours with good-neighbourliness, as
far as our country is concerned, I hoave po
doubt, whatsoever, that if we can speculate
on this basis, this country would have had
no need for devaluation and we shouid
really have fulfilled all the targets of the
Third Plan and we should be today not
facing the crisis of not even meeting the
demands of the people as far as the basic
cereals are concerned. Therefore the Oppo-
sition should remember very clearly that if
we are forced to do certain things, it is
because we are not able to controi the
foreign policies of our neighbours.

SHRI S. S. MARISWAMY : The Oppo-
sition was aware of the fact that China
would attack, but unfortunately you were

living m the world of ‘Hindi-Chini Bhai
Bhai’.

DR. S. CHANDRASEKHAR : T take the
point of Mr. Mariswamy and say that we
went to proceed with a friendly feeling,
hoping that our neighbours will be friendly
and reciprocating our friendly sentiments
and we do not expect that everybody will
stab in the back. We have to go on a cer-
tain amount of trust in internationa! rela-
tions.

Then we come to the complaint that
we are not able to give any food wnd we
are going to spend enormous amounis in
importing foodgrains and here 1s an ex-
ample. I am not taking refuge, as Mr.
Sundaram has been repeating that we have
had this crisis, namely the failure of the
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monsoons. Mr. G. Ramachandran was telling
that we have had monsoons for 5,000 years.
Yes, 1t is there but we have also the his-
tory of monsoons periodically failing our
peasantry and therefore this is a factor
which we cannot control. We have not got
on to a technical level of having atificial
rains come on our soil and therefore we
have to make some kind of adju-iment.
We take this failure of monsoons and we
have to depend on external assistanie om

a large scale. People are asking -Shri
Ramachandran  particularly  said—that
scmething is wrong with the planning

mechanismn, Now anybody who has read
very carefully all the three Plans— ind the
day after tomorrow we shall have th~ draft
outline of the Fourth Plan—will see that
there is nothing there fascinating. The
Opposition every time in this House tomes
and questions the very basis, the raison
&’ etre, the very ethos of the plan. It is
very simple, so that I am surprised that this
comes up pertodically from the Qpposition.
even from people who believe in the econo-
mic reorganisation of the entire e-onomy
of the country. It is because we havpen to
be developing or we are under-deveioped
or even undeveloped as far as certain sectors
are conceined that we have to say that
certain targets must be of piimary priorities
and with the limited resources we shall
pool them together and see that we reach
this target so that we shall have in the last
analysis some kind of a semblancz of a
welfare economy, an economy of self-
sufficiency, if not possible abundance or
eventual affluence. Therefore the reason is,
since we do not have all the things that
we need, since we do not want the wealth
to be concentrated in the hands of a few
in this country and we want to give the
basic requirements for a civilised aod
decent honest existence, the Government
hzve resorted to what immediately was
necessary, namely the basi: elementary plan
for economic development and you cannot
dispute it. Of course, if we say wz do
not give enough to eat, even for that we
do not have the resources and therc{ore we
have to go with a begging bowl because {t
is very necessary. Becausz as I read the
world’s economic history, I do not come
across a single country—I would like the
House to be challenged on this—which calls
itself an advanced country, an indusirialised
nation, a modern nation, a Western nation
which has not at some time of its history
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[Dr. S. Chandrasekhar]
of economic growth gone abroad to anuther
country or to the international money
market or to the world capital resources
and borrowed at heavy prices to build ils
internal economy.

SHRI S. S. MARISWAMY : But it was
never on this scale, I suppose.

DR. S. CHANDRASEKHAR : Maybe.
Well we cannot say there cannot be a
change. We cannot say this can be done
only in a particular way. In those days
there were no aids from one country to
another or loans from the World Bank.
Now it is aid from one country to another
country. In those days it was only aid from
one private capital market to another pri-
vate capital market. Now it is from one
government to another, from one country
to another country, Therefore it has be-
come big business.

But the most important cause of all our
troubles—and here I am coming to my
favourite theme which T am sure many
hon, Members would have expected—the
cause of all our difficulties here . . .

THE DEPUTY CHAIRMAN : Your
time is over, Dr. Chandrasekhar.

DR. S. CHANDRASEKHAR : Just one
or two more minutes, Madam, and then I
shall be done. The difficulty is that all
our Members are having too many babies.
1 think we shall have to somehow declare a
moratorium. At least those people who
are recently coming into the picture of
adult-hood and entering the labour force
or want to marry, they should see to this.
Imagine, instead of adding one million to
our population every year, the number is
halved and you reverse the projection, how
much better off we shall be ?

SHRI C. D. PANDE (Uttar Pradesh) :
We are all beyond that age now.

DR. S. CHANDRASEKHAR : [ am not
sure if you are beyond the age of mischief,
I hope not. The question is if somehow
we control this growth of population in our
country, no matter what ideoclogy we may
have to adopt, it will be worth while.

SHRI BANKA BEHARY DAS. You
may name it “devaluation of population”.

[RATYA SABHA]
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SHRI M. N. GOVINDAN NAIR
(Kerala) : No, it will be “depopulaticn”.

DR. S. CHANDRASEKHAR : This is
something which is entirely in thc private
sector and hence it is for the private scctor
to deal with this matter. Government can-
not control this private sector business. Yet
if the Government could somehow declare
a holiday for sex ., ..

SHRI C. D. PANDE : Bring it 1o the
public sector, you mean.

DR. S. CHANDRASEKHAR : You can
do it. There are waysin which you can
do it. There are non-clinical and non-
medical reforms which you can apply to
our country. Raise the age of consent.
Give prolonged education to girls, in the
high schools and colleges and so on. Draw
more and more women into the Iabour
force and give them incentives so that they
will not have more than 1.8 or at the mo:t
2 or 2.2 children on an average instcad of
the present average and in no case more
than 2.5.

AN HON. MEMBER : Nationalise it ?

DR. S. CHANDRASEKHAR : A very
good idea. I am glad one hon. Mumber,
is supporting me on this, If you can do
that, then it will be a very good thing.

I have, Madam Deputy Chairman, ihis
problem always in this House of speaking
very fast. I will finish by saying that de-
valuation alone 1s neither good, bad or in-
different. It is a question of how you use
it, It is only an instrument for larger
economic good and gain. I think 1if the
Government could follow it up with the
necessary measures as they do in other
countries, then we can make both ends
meet,

One thing I should like to say. We
should somehow give tremendous priority
to agricultural production. I do not want
to emulate my hon. friend, Shri Rajnarain,
who this morning, when discussing the sub-
ject of education, gave the history of all
the educational commissions and committees
we had. We had a number of agricultural
commissions and so on. I do not want to
refer to them. One thing is clear, We
talk a great deal but we do not do much,
At one time I thought, agricultural was to
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be put on a war basis. [ do not think there
is any war basis any more. People tiil up
their lawns and grounds. You go to North
Avenue or South Avenue or any other place,
you can see the thing., If only we grew
tomato, we could solve the problem of
agricultural production at least at the domes-
tic famuily level. That is one thing, namely,
giving priority to agriculture. Secondly, we
must do something about economy. I think
Mr. Morarji Desai has suggested a 10 per
cent. cut in the case of all Government ex-
penditures, Central and State Governments.
I would even say that it should be made a
15 per cent. cut. Thirdly, there should be
rural industries about which Mr. Rama-
chandran so vigorously, so rightly and
correctly pleaded. It is not as if T am
against large heavy industries or large-scale
industrialisation or rapid industrialisation.
We want to mix the two, combine the two.
Shall we say we should have rural,
cottage  handicraft  industries  which
need not be given power, which do
not come under the Factories Act, but
which can at the same time produce,
enormous goods and commadities for the
internal market and also for the external
markets ? Then there is also enormous un-
utilised capacity which . . .

THE DEPUTY CHAIRMAN: Your
fifteen minutes are over.

DR. S, CHANDRASEKHAR : This un-
utilised capacity should be made use of and
if that is done, we can transform our eco-
nomy into one of security and self-suffi-
ciency. 1 want to repeat before I sit down
that . . .

(Time bell rings)

Sl AT (AT T2A) T
HIT AV2F FT GH FI AT |

DR. S. CHANDRASEKHAR : I don't
understand what my hon. friend there says.

ol qEATEY : §F %57 E 5 T
g w57 fam o

DR. S. CHANDRASEKHAR :
you, Mr. Rajnarain.

Thank

And T state my last point and then sit
down. All of us and hon. Members oppo-
site particularly, should strengthen the hands
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of the Government—I see that Prof.
Ruthnaswamy is very quiet this morning—
and we should somehow be able to declare
a bad year so far as the increase in the
birth-rate is concerned. Thank you, Madam.

SHRI LOKANATH MISRA : Madam,
before you call the next speaker, may 1
recall and submit to you that there was a
ruling given by the Chairman yesterday
which was subsequently discussed in the
Business Advisory Committee also ? In spite
of all that for the last 45 minutes we have
been discussing devaluation with the pre-
sence of a Deputy Minister, The clear
advice, the clear direction of the Chairman
—you will kindly listen to me first, Madam
—the direction given by you earlier and
subsequently by the Chairman also, was
that a scnior Minister in charge of Finance
must be here. The skies are not falling
outside . . .

AN HON, MEMBER : Neither here,

SHRI LOKANATH MISRA : .., and I
do not know what he is doing outside or
anywhere else. But in spite of the direc-
tions from the Chairman and from you,
Madam, if he has the audacity to flout it,
then I do not know what this House is
coming to. Therefore, Madam, I propose
that the House be now adjourned till the
Finance Minister comes here. Or in his
absence, at least the Minister in charge of
Planning ought to be here.

AN HON. MEMBER : No.

SHRI LOKANATH MISRA: I don't
know who says “No” and why he says that.

THE DEPUTY CHAIRMAN : That is
enough, Mr. Misra.

SHRI MULKA GOVINDA REDDY
(Mysore) : Madam, this has been pointed
out here not once but for a hundred times
in this House and even the last day you
were kind enough to say that the Finance
Minister should be immediately called and
that he should be present whenever such an
important discussion takes place. Unfor-
tunately your advice has not been heeded
to and they are flouting your advice. They
are showing such discourtesy to this House
and so I think it is but proper that this
House be adjourned so that some senior
Minister may come in.
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THE MINISTER OF STATE IN THE
DEPARTMENTS OF PARLIAMENTARY
AFFAIRS AND COMMUNICATIONS
(SHRI JAGANNATH RAO): There
1s no intention to flout the order ot
the Chair, Madam. But unfortunately the
Finance Minister is held up in the Lok Sabha
where the Supplementary Demands are
being discussed. I am sending him a
message and he will be hcre soon.

SHRI LOKANATH MISRA : But there
15 the Planning Minister. What 15 he dong?

THE DEPUTY CHAIRMAN : Anyway,
the Chair has expressed the opinion and
shares the feelings of those Members who
have raised this issue. I think this House
deserves the courtesy of a Cabinet Minister
being present in this House. If the Finance
Minister is otherwise busy in the other
House, then some other Minister should be
here. I feel that repeated reminders seem
to have no effect on the Treasury Benches.
But we shall continue the debate now and
wait for another ten minutes. Yes, Mr.
Vajpayee.

off wTa fagrt @@ (I9%
g3W) - AEEHT, deT &1 fyoAr d5%
§ q9C 9 FIAT 0T FgT g AN q9-
AT & faeg gTHRTT 1 Farany 1 47 |
IH AAYAT T AT AT TAYEAT Y
fear mar § 1 § ST AR g co9g
sraqead F1 fum e faan o ?
g faorr 39 aa firam T ot =it sreies
RATTANET F FATFH TN & 9=
ifaned & A9 9 g GEen faeey
# frar war ? s sME Rear | o
3 aafoer 7 4, oF stosht fawag &
gtafafa 1 Wz 7 aavar ot fF &5 gand
WIS T T7GT §9F FT FI0T T274 & (97
TR F & 1/ T0gaAT g, oA avaiva WeAT A
FifanTes § Sy o rat gf swe dafua
q FES 97 gFTf0T 5F s foaedy
TET FT AT I &1 97 &7 g% OF q9-
f#r 3 saqens ®aq & fad e
AT GTAT AT AT TIFTT FT A &
e T @ 99 &9 w7 9fay frar
AT | W JIT G FHIL AGT AT T
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gaar, ¥ e foar s o A=
=1fgd, o staqeaw &1 guiwqer fava
gud faesiy gam@ 7 s fwar g
8 7 %1 faw w4 ft ¥ dug wgEm
st A faar SO a8 919 4T TET TR
A 1 I AT AT TH § AR A Y
fihR SgT F@T § I SHAR F TFH AR
g7 “The action could not be
postponed as all further aid
negotiations hinged on it.” &%
g & fr oo @gmar ard g &
asil ST 29 a1q 9% faNT 7 9
gH ®TF &1 &1AT USTd g ar wgr | F4AT
g 99 74 § fF sraqem 1 faar #37
% 10 a7 72 srfor 7 T g8 anfas
AT Sy FT A 7 wEd & fow qr
w3z fearEge Y M o8 Fgr 74w {5
gw 5@ wdz 7 i =ew § iR &
agt g mrfa g1 3 &, safde g werwar
T AT @R | wRmfgguar g
T T T 14g faau s gHgiA AT
FF AT AWET  FETAT ST TG FT 5
AT qTIEeT HIGUT & 6 AEIT 918 aF
gk SEwn & fa fager nar Suwsy
TG E S | Afw e w1 Gwen
F & 10 {3 9 § FdEy g
fiet & 9T W@ &1 Qe FT faar
T |

TE 1T, AHIET AT 99 TIF 9T
AL, R ot g1 FIe kT o
qF o Fo I T AAFT fHar At o
EIST ATE HTAY &1 SHT q NTAE &
F% u=a gfgfafadi 8 919 77 g7 &
Tt £ aifeT ote 2 Fug F uae g

/g1 TTa vgr g | ursw fafaw faeaw &

20 S[ATE FY ZTIT ST FTH7 | Hgl 4T |

“For several weeks there has been an

increasing pressure on liquidity in the
w/orld’s financial centres.”

HT 27 QG FT IR T eal F
T AT | 7 ST I5T FGE
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“It had to be recognised that in the past
year some of these companies with
American roots had been under pressure
from therr own Government to transfer
profits more rapidly to the US.”

¥ {73 & % gug st mar § 59
WL &7 o7+ Q9T & 479 {Her@ < ag |/
FEA A1053 f5 MF % wea 11 gafaaiw
far 9 1 gerdr g =nfem fw
FI FT 4G e IHEN | g |
ag awsd Frarq g s sradisdg wA-
0 faeen § GEr A A=A % & fAg
10 %Y %Y ST FHAT a7 &, ITF fF=1T
w1 afefy & |1 F1 qoT FH LW F T
Fi frsms fer mn § 1 S &1 oo R
A EIM AT STAC FTHA FH GHIT | 56
qfe o a7 A ®YT WU 9T |
g fafaafedy w1 agm =71 zaa
waTaT {3 ada faarg T aar
gate 98 & % s sra ot § qam s/
qr &99 &1 19 g9 # AU, a7 34
g SOHET WA TEAT qer I Q@ 4 7
aifa g ot F1 a7 7w gt §
T AT & 7’99 F1 WO FT
g Ag1 a1 ? snfex ag uw qaefas
FIHT 9T AT IR g ASAGT qaq &
Y FFT & TR FIIT, Al g W

F a7 FFA G | !

gt faRer i § qF AqIT gaAr
fis sF A A aseT & frwa 3
A A RAG U FT BEAT ST
sedt & w9 A faar ? ofwwwdr gt
AT wIE BT AT g geIE W, 39
a9 & fad sga sgs g 91 fFew
fe=ar #7 99X ¥ g9 ¥@ @1 91 % =y
AT ST FT T HATHTTHIT AT AGT FT
HHT ? S gH IAT & AT @S @,
g fres & 99T § gear & 919 @8 9—
FF SaqeaT F¥ AN HvE T3 907 4G
§, o7 § 9o 45 & q9 oo T srqe
fedtd I *1 A9 & g Fgr Sav <@
T FY Fwa g€ g, TR FHY o

79RS/66—5
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F BT g@T & g fFar g dR
IOH AHT g4 9, AfFa ag FTHL AA-
&Y gF & i foF g aF0 1 9 A
IfIETET & gaqnd & qHA foF TRl AL
T U WISH © a9 & Q%A feF qF0 |
Tfmes & gag 4 FFL A @A F
F9T T GFA L, AR F INT |
HIFL g JITEFTE FIGUT 9 TG
FIT FT Teell FT FF AT ¢ 1 AfF g -
FL FRULY q@d & @77 gl F
AT @S TEH F WEH Ag SEA qA
TE AT 1T F ) 3 3 F| | AT TE H
ATH & AT

wgiEaT, afe ew g HT HANAT
FTA & T FT G av o AnfE 1 Y
afas smanr =g 37 & TOA 9T
fenT #%7 & fau fagw @1 9=aT |
St 3w gEE T WP Ea I3 F, I o faw
% 7 & f5 g &ad o< g9 &Y | T
37 ¥ T T gd wee sofr a7 VG RE
78T MET, WAL ¢ gFIA WA E,
g 98 SET Aed ¢ e e A frdll &
F ¥ g9 sgaa an ¥ fag i and |

g g #1 ag TF g % sauems
fvig 2ol SeeE S W GRAT AT AL
fain & @7 T & TIW S5 AN
=HFT A1 AN TET F 1 HETH AR
7gf faerr 1 srawess 1 haen o foar
T A e £ @ wal Fi ho w0
ST, S TR E geefed fam ar oK
fom zeieE & 9T F F1 Een fFa
T SHRI W Fm G a7 foud Sug-
BT T ST, i 2R TiE favee-
Store AT F SER TN F1 e frar
&, 9@ gwaeted wad, & @4 A
gdr € foa% a3 ® wika aww
fam &% 8 a1, fomd a1 7 O
ORI F 17 F7E dorT g o7 ) AR
ZHY TAT AT § £ A waeas ¥
fam mT A o 1 S faFAI qEA A
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[=r sz fagrdr aradl ]
HFT FFAeqA FLAT 997 AT TAAITA
F TFTAT & (F GTR(T & 48 A T
Y wifgy | freg @swE woAEA
YT FE AT &

Tqar, & =7 3@ ¥ agwd 98 §
% qEaT FX F1 FIAT FIW F 7
TIHTT H1 Tqg F1 @A 47 Aifga 1 ar
faid et %y favara § arar 9ifad o)
AZ AT FIEATETT § | HTEAA v fAora
g8 fa=e & faa Qor 7} fean sto gFan
%\ S AFAWF ©T T @A E AT
| AR FAT AT | AqHTAT &1 foha
TaREraar ! Farag 99 A8 g%
Fqqend & fata ¥ IR A FAFT F
TG Igraafaat ®r, samfeat £1 oz
& &Y aqr v a7 ?

%5 WA aged : g, T |

ff srzw fagrdt awady : sgaE

feate waifrs g€ B AT F aFm

StAr g 6 Far g7 feqret 1 grad
w1 8 g 2T qvg ¥ AT 95% W

g &, 99 feafy 7 3o sawsq fegrd ad
a1 | (R A s Shear Fgw
FALT F IFIT A 21 AL a5 97, TR
afgaradt & ¥ waroda safeg g1 ana
& | 39 Hada § OF 90T 1 IewE FTF |

& qar m § 5 dve wrgfawet 1 ofa-
faftra & ar & e favm % o sfy-
FO A fAE FaT F o) o 7g forg
AER & TF 1§ | A o 3y aiw

Faga s, faq gt d ag adt ag=ar
Tifgd 47 1 F TFgw 5 59 ar #r @i

Y 9 fF 28 9T F FEr aw awd

2 ? 9z foare 2 et safeg 3 fog

AR IF AT A1 73 Forwrm afe

FY 9FFET AT | AR 7 ¢ v 08,

SHFT AT FAMTIST A A7 79T | 75 F9

gar? a8 MO wd § frfrgax

9T SEI AT % |
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WEIFAT, 91T YA F ATAE & §A
qid st X E ST g o R sraema
& gAY FE-oq@TT BT UF TE AT
2T 1 fadent & gwR AT F1 et @@,
F=4 WA HT AW 13 & gAIX SAN-
e Fa, A1 9T da § S SEar
7 & ofY, 77 X AN ST | L AAYeAT
ZAAT &Y FTWT § a1 BF FAAT 4 a9 74
@ ¢ W fex swdmr I F
fag #t 43 7§ 7 gAY A9d qfg AR
FFA I HIYEAT FIA FT BAAT T TG
faar 7 s ameaifaar T wia T
IZMEXW fagr Srr @ 1 ASAETSAT A &
A F 5 0qar Aggeaq  fFar A fea
ZATA F FILT ALY f537 Ffow qaa7 trg-
wrFar &t guas? fFar

FIT FIHTE A 3T T T T T
¥ wg e § {F JaEad § gard
qHEG B &1 A ) ge91% Al 4
2 {3 2% Se) gnegTa @ T & greeT
w1 2 o aweasit & FTr
FEAEAA GHT | H F ARG RE |
WHAT AE 1 T AN & ded g AW
4 AF ! gw fagal S W
T 9EH sifas qaRw A g 1 80
sfaa A fafa qormg st
w1 & | Soifaatar & g # Asw
FY dwraT &, afs ag gare faia #v
Fq 3@t § | xEifed @t w e
fafregt & ot fRate 7 sraveaa &1
frdu g ar g fE e 3 7 <R
gaifa $T0 TR | 70§ IW a6y
F gael #1 99 fAlE *1 I7AY FET
=1fgd | arfusy garg # RO § §
for st TR fo A & 1 T
IEY YR X AIHFAA FT T FY

qTOG R

0% T qF 7g feur s & fr wvd
F FTET FwE A @ q &
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TE AT AT S srafora oY gEA SHET
Fad T T & 1 ST Avgar
g f5ag ¥ sx d ww g wE A
qH AR A 1962 F FEHFT AT
TN TH AT F FEAF 20 To FETHOI
799 gay oAy 9 9k 0F TER
FFIAT 10 %o fAdqa & | WR IQ
THY FHY AU @1 AT T g
Y T F 5T § A5 THAT | AT a4
ARG A AR aade
FATITF G AL ° AT 6 0% 91T &
TAAH 30 To fAeY & |

U® AFEAT q3eq oA o 7

Y waw fagrdt arsay . o S 30
%o frad § 1 g A ge F ww s
SIET UE 9IS F GIA T 40 To TF {HeT
Y § | W AR W A A A
ST ? ot o wdY TN T F%
R g 0 FT g T AT Ay
Fq F1 FEgfeAfg a5 a9 F ford o
WY SANEAT FAT 7 OFA A0 A FE
A Y |, o w2 e
gH JUHT eI FT IF A% A
AATAT AG FL T, gH AGAT AT
FI FATHATE TE G0 gF, gA U
N AATET  F SO HT AT HTE-
FFAET F TS ATAT & &Y
qeT ¥, gH fgd AR wuElaE
ATATET A AT G | AT qWF AT
FEa ¢ 1% AaqeaT & a1g 3¢ o feafy
2, FTX ITHT gTHAT FT § ar Us-
fafedfea ot wreAfoe fefe
A1fad 1 T 39 3w &, A |, -
fafreefea, wrsafoa=,  frfisa fe-
faferm it aY srrgeas ) sawEAr
g T qSdl | 9T T THEATT AR
AT S g S qHEATT Saqean &
qger v |

qgreT, w30 arar § 5 qui w A
gvars Wt fawe @t & 1 e
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UF FATAAT 8, HALAT T TAAT B |
AATEAT 39 AT &) 3 fF e ondy oY
gAY AT@  AEr @iy ar g7 SR WY
HAFIT FIAT GS qFAT G | AG TAT
Tq ara i & {5 79 o 9 e AT
TR A & a0K AV T A
g FT gEq fe@rE A€ AT 0 A
TSAT FY nfas e & argr v
[E 7 FAT ASHT T SAOAT &THAT &
FE @F FA & o werge fear o
TR 87 4N gure sfaave & g few
a1 f5 $o aeat 7 afeym w1 g
FLH BIEATITT THAET AT ¥ Y
=ifgd | F frod 9% § sEgr & W@
ST W@ & | § gHI W FI AR TR A
A 1 @ | afqum T e #f1 0f
3 f Beg wreAfEs Fastdr e 72
FHAT 2 | WX Fvrd @I ey oo
FY T T FY JATK TE0 | S T
TR FO7 T § FAT Tol FET AR
FL FF § AN-TE THEIS AR HeAT
Ae1 S SR Sfefae wrgateT war
T % TG FO HRL 99 § I€T 41
g & fogw 3w § ot faww @
g% qar gy T € 99 favaw ¥ g@e
g3 fawrg 7gr wTd 4 a1 T Aaead
ZqT qriad AST G I AR &aT Avfag
ERT oY Oy Z@T arfad gEr S dEr
§ ¥t st @aATE R

AERAT, AL FT ATE AL Gl
& | ZaT qATT 38 o g f At q=-
ety ST FT ST GIET T T 8
qE AT FEAT A I FqIAE | q
Tq I & GHIM G & fF g
arEafaFar #t g R A @ H A0
FY &g & 1 st o Rl agmmar )
gaTdr fAsiar agdt ST W g | 48wt
FgT & FIT P OFAT EH B [E DY
feqfs & ? 1700 FAS To 77 &2fowr
fom gy SufaER 7 e av
gAY 3¢ T F f@r L w4300
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[t me= fagrt avwrad]
Fg T 7 faqe w91 ¥ S srauead
& PO g% T ) oofy sy gardy
AT T AGER T G ¢ T st wmar
# gd ool @gmar o Y 1 H
fagiaa: fase agrar #1 fa<e a8
g 1| WK {3 ggar wat F Qi
ol §, S99 ST AT fanor o et |
IifeeT od &9 Wr & fF s e
qUisHEaTe & &1 &/ wifq aw7 AT Jed |
IR CHATH WA 7 Iewa g1 @,
qifrear ¥ e AT A, R g
g @ I @R feg =Y A
GeTE | 98 AT | T 9 9O qree
F ATET AT AGE T GHA &R
T AR | A BN Ao & gw A
g AN qE @ adt aary,
TR TS F T T gC AW F greA
¥ fR Wed | faRdly wgme 3w
HTAT & A ST G &, A< SqA7 Aar &
foF oo 89 g9 L TF |

HEIEAT, M H T Y TUIHATE g A
7 ysiaR § Wifs afz @=3 @4l |
Tiare g 9F oY 3w W s gan
fegrs S 1 9 g ol § T fed
#g @I § I 3 o= ordf § o=
gar at fawr & 7% swfq F51 39R g,
FY T F19 A4 7 qo5e FHaT o7,
s Taed gfanfiar =ody & 2w |
afgs & dfas o wwom = afes ¥
aifs I qgE FT ATATIL &7 |
dfy w10 § g w1 ggw W
AT HAT §, AL A W § WS qA-
difast, =@edengy  gefofeal W)
fremr Al & g ¥ oF arfew
a9 @ & | R A & st e
¥ frd sig &, 7 Samerd & R g
& A T HUA TIBT § FIH F AT
TR afawrEl & fad e € )

H ST T &1 IR0 TEAT FTeAT
g | SRV 9gd OISR §, WX T

[RAJYA SABHA]

Devaluation of Rupee 1656

F f@ € 1 aag T qiAvET g g
F QT THM T & S g @I 3% 9¢
I F1eq & fad &1 I &) 17, 18
U § TF G999 ag o7 99 @ § |
FgT AT & fF T 3T & a3
A E 1 W T FF AR AW &,
W fFr S § T9F @d9T 9Fd
serar T ey &1 @€ A X
SHT AT § 20 AL AT 30 IR %o
Al L A § ag 9w 1 99
T qIA] FT I ATE TE A A E |
I IR T g fF 9w Fmafed
HETHEY 7 g7 T AT ST 399 &V A
To § QI oY 4 | 99T UF deT T
fear 51 g9TX & 7 | 9§ 28 T
o, SHIAE HYL FTAT TIT | 70 =g
¥ qix 5o, ToEfas eama ad 1 9%
SR FY fear w9 SR Al
AT I Hlefed dEEE F¥ ]
&Y 7 o, 79T 1< § 78 28T @ F faar
T, gER ST AW T IR A I
TSI FT ST AT AT 3T SAHT F
fear wmar

sft mawi€ gro femid (W) ¢
frar wg 7 3 faar ?

| wew fagrdt awqdr - A7 A
FER FT QT BRI |

S TrRATOET ¢ J g SATET 9T |
g 51 FA A v o7 % fAT 55
AR ¥ 3G F1 & feam

st s fagrdr awmdr S g7
ar, {99 ¥ 51 gw #1 = fauy ar
IAFT GHT & Y Afed ot fF 99 fa
§ T AR A G 53 TATX & Y
s T TE ¥ ag S semifag
ST FT &Y ATE T T &Y T
g fafaw cfauem fafeedt w1 &,
ST FTAWAT 441 & | # =5 & 5=
W & TH g AT | Femaifey
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Framfear 9T FT HST A /T FwH
T ST, g AXHIT HT 34T §, Al
Fremafed @t & afaE
W A® ¥ ST ST AW al
gEFtaar & WEear § A Sean &
faam 7 g S R W gEr
ST W | AR T & |

TF gl S | g8 qeAiAE
WA & ATAAT & | Eto &0 o,
feeelt af@gy o wrzde a8 F«AwRT
21 a9 9% mas § & I § 1
g faoelt & ST AQT I AT FQ@
g o a8 I Y LT 9K, N34T a49¥
& faq @wfosw & #1¢ 99 AEy &Y
TFAT | AT & IR FAT SqTEAT
TUEH TATA R 9FAY g1 w9 &
WY 9 IR @3 @, dfFT amfesd
q15a4< 991 Y 999§ O%aT § ar Ty
QAT T FIS 961 TaT FEW AL
7g Srafaew § W A8 ) 9gw g 77
X fer o 5 o a9 W o9«
FAY, AT A YA JET FT FET1 A
faarmr o faw oF wer ge
|YaT gor faestt S_w F1g FAeY F d1
H X ST gT3AC 99 AU § S
91 |, A1 A1eT ag ga 5 Y off wrzae
g qen S9 fAU g 9E 50 'ET
faoett 939 FU9 FHST F1 U7 STUIT

SHRI LOKANATH MISRA : Sociahst
consideration.

st gew fagrQr gt § oAy
forRerdt & a1 a8 AT T @IE
g T FR T arfad gem ar 7
T AN F fag faR g\ ® A
fF @ 9w FY sr9 g =ifgr
T HEN UF 99 A9EX 50 w9 faedt
RW FTW  HAST FT IGOT §, I9P T&€A
7 IR AT | T Fgh qg WSSl
AT TG &, FUT FHS! F1 Awa7 fazr av
W WRH A ger AEm 5
g F7qT year-agal #4971 @ar g * faeer
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a9 AT §, SaAT &Y =1 faear & o}
forg wEm & 38 F9 g1 I g, e HH
2 arar & fo W@ & 9% ag o
g =T WY ag AT g AT 9 50 AT
M A AIIEY FT UHifEenT g—
faeelt Fwdae H31 99 HIGAAT—IGH
stfe fear faam s & 1 & wgw &
9 9TEA F AT B AT | F9 TE-
fauem &1 fgae-faae s=a w3 faar
a1, faeelt gaw v FRSy w1 fgwma
ff =g g wTigd | G SuEd §%
FT GT T4T IR FY T0@GT §, IqH 9%
& st ot faar smar §, g% 9w 9%
& TIAT (AT AT & 1 7 Aifsd $T qar
g & foadr a8 9@t g 997 F fgaw
q 50 T@ g 49 FT wAw AT
v & 1 TH1 F geAr anfaat ox fak
AT HXAT, T FY g7 faes] F Ay
&1 rawgEar 9¥ 1Y T8 ), q9
A gerT 39 | X fi s 2 &
feeelt % Frafaay a1 famr Twar sifgw |
ag AT A §O qH gy Gy 81 @,
afea & o adeq § AFQT T A 3H
T FT GIT & GTHT 7 qm@r | UL
Tifas, 98 & I TR geifa JX
faer AFWE~—T @ T &1 999
FT AT ST TG & | IR HAHHT g ATy
@ Gl T, R OER W EIERE
g OF, FX gH & & faqrfauaT &7
ot safa § 3@ @E, A A qF5E
F goAT FW F fAq ggar F W
FL L T AV UL A G A-@r% faFan
#) Fgraa o afeard g1 awdr g t faea
#1 daar wew fafaeer faemd &
dqa & div F  fsJequmA
& TA  FT  AMgF AT FT
qET wT W g a fgEw ww
FAT € 98 AT & [dQ FTAT JFIT
TET AT =TI | A AqeT &7 &, FHY
JqqT F qGr ¥, FAT gEEdady Aifq
I FT 2 1 F AT fagrara
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(it srewt fagrt e @t |
I WREAT g ALl &1 FHAT | W
EH STHEAY 9T L6 W1 Ia, A gH
A & qt w7 afag a@ AT EH
i wfsd 90 R AATH G AT I AT
g9 WIS 90 1 S 9T F AW AW
aifgs dFe § § faswad &1 qear S
gg T | ol A7 g TRAT &g Rl a7
@ & L NTF gl [T A F
g fedegmm sifw fedeqae @fe
ALY ST | IR LT AT T Alfeat
Y q%E ¥ qAd) @ Q1 W F e A
fedequa & fag Jare g =fed |

SHRI HAYATULLAH ANSARI (Uttar
Pradesh) : Madam Deputy Chairman, they
say| that devaluation is a great betrayal and
ck act and that it has dishonoured our
coyntry. May I remind you an episode
which took place thirty years back in this
bujlding ? The Swaraj Party walked out
of |this building with the intention not to
reepnter it again till the general elections.
But on account of a decision of the British
Government. they had to break their vow,
It $0 happened that the British Government
at that time wanted to bring in a resolution
ut changing the value of the Rupee.
whole country was disturbed on account
of [that news and even requested the Swaraj
Party to go back to the Assembly, attend
session and oppose the resolution. May
sk you what was that resolution which
the British Government wanted to bring
in? Were they trying to enhance the value
of (the Rupee or were they trying to devalue
th¢ Rupee ? I think that some of our
friends will say that they do not think that
the British were trying to enhance the value
of | the Rupee. Now I tell you the Swaraj
Party broke their vow, reentered the Assem-
and fought the move. 1 give you one
more news. At that time there were many
Indian traders outside India, in Africa,
Singapore and other places, and they also
opposed the change which the British Gov-
ernment wanted to bring in in the value
of [the Rupee, and what was that change 7
British Government were going to
enhance the value of the Rupee and the
araj Party was fighting that move to keep
the status quo. Will you allow me to read
a paragraph from the history of the Con-
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gress written by Dr. Sitaramayya? He

says :
“Then canie the question of questions
—the question of the 18d. ratio. This
affected not merely the millowners and
the merchants but the people of Indis—
notably the exporters of raw produce and
food material. The pound which was in
the pre-war and the war days worth
Rs. 15 is now made equivalent to
Rs. 13-5-4. In other words, the importer
is encouraged to import more foreign
goods because they have become cheaper
by 2d. a rupee or 2d. out of 16d., i.e. by
1/8th or 124 per cent. Applying the
reverse reasoning to expoits of the ryots’
produce if a pound worth of cloth which
is imported into India and which former-
1y cost at the 16d. ratio Rs. 15 now cost
only Rs. 13-5-4, a pound worth of pro-
duce which formerly fetched the culti-
vator Rs. 15 would now yield him only
Rs. 13-5-4, This computing the total
exports, say, for 1925 at Rs. 316 crores,
1/8th or Rs. 316 crores or nearly Rs. 40
crores would be lost to the ryot year by
year.”

The fight was in thisi way that the British
Government wanted to enhance the value of
the Rupee and the Swaraj Party was fighting
to keep the status quo.

I will remind you another episode.
Gandhiji wrote a letter to the Viceroy in
1930 presenting eleven points and said that
if the Viceroy would accept them, he would
not launch his Satyagraha, These eleven
points were very important points. Among
other things he wanted to reduce the land
revenue by 50 per cent.; abolition of salt
tax; reduction of military expenditure at
least by 50 per cent.; and you will be
amazed to know that his second point was
to devalue the rupee by 2d. and the whole
country was behind his demand. So, will
you say that all those patriots including
Gandhiji and other great leaders were fight
ing to dishonour our country ?

[THE VICE-CHAIRMAN (SHRT M. P.
BHARGAVA) in the Chair.]

Was their act a sort of betrayal 7 Now this
is what I have said about the principle of
devaluation. Actually the term ‘devaluation’
is a very misleading termy, and all the noise
which 1 hear is about this word ‘devalua-
tion’. It shows as if we are going down
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as if we are dishonouring ourselves. It is
a term in economics, and it means nothing.

Now 1 shail tell you why the British
Government were wanting to enhance the
value of the Rupee, and it will disclose an-
other thing, a very good episode because,
at that time, Japanese goods were competing
with British goods very acutely in the mar-
ket, and the British were rather afraid that
they might be ousted from the market. And
why were the Japanese goods selling so
cheap in India ? It was because the value
of their yen was very low. At that time
the Japanese policy was to buy raw mate-
rial costly, to pay more for the raw mate-
rials, and to sell their finished goods
cheaply. And so their profit was only
marginal. But by having this marginal pro-
fit they were able to capture the foreign
markets a bit easily, and on account of their
capturing the foreign markets they were
able to eradicate unemployment from their
country. I remember that Diwan Chaman
Lall has written in his book that when he
visited Japan, he saw everybody employed.
He asked how much they were paid. They
named a very little sum. He wondered that
they accepted so little payment. To this
their reply came, “We wonder that you
have got so many people unemployed in
your country”. So what I want to say is
that this policy of buying costly raw mate-
rial and selling finished goods cheaply is a
good policy for a country which is not
very well advanced.

Mr. Vajpayee has presented India’s case
very well, saying that six years back the
Rupee was very cheap in foreign markets.
I have my own experience in Geneva. There
is the money market there where the dollar
used to fetch ten rupees. And in the
Beirut money market you could get 12
rupees for a dollar. So the Rupee was
very cheap at that time. May I point out
how we were able to keep the ratio which
was prevalent before 6-6-66? It was be-
cause we made it a condition of our friend-
ship with all those countries who were
friendly to us that they would have to pay
that much for us. that they would have
to buy our money and pay more for it. It
was going to every country with almost
having a beggar’s bowl in hand and saying,
“I will give you less and you give me more”.
And I wonder that this did not hurt our
self-respect. We are now raising the ques-
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tion of self-respect after the devaluation,
but don’t we remember that every country,
which was friendly to us, was paying more.
They were paying more and getting less
on account of the value of the rupee going
down. It was with a beggar’s bowl in our
hands that we were going to each country
and saying, “This is the value of our
friendship. If you want to keep our friend-
ship, pay us more. We have very little to
pay you”, Did we ever think of our
national honour then ? This was the condi-
tion then. So now how can you say that
we have dishonoured our country on
account of the devaluation ?

I remember the case I came across in
Moscow. I went to the Soviet Union on my
own in 1961, and I had an experience in
Moscow. I was visiting a Government mar-
ket. There a blackmarketeer came to me
and said that he was ready to pay 25
roubles to a dollar, and at that time 35
roubles to a dollar was double the normal
equivalent. A little later he again came to
me and offered 40 roubles to a dollar, This
was the condition in Russia then. But
Russia cared for self-respect and so, on
account of this thing, they had no foreign
trade. But we had to go in for foreign
trade, and to have it we had to go with a
beggar’s bowl in our hands, and I think we
must be very thankful to the Government
that at least now we can go with honour
to every country, and we have not got to
take a beggar's bowl in our hands.

AN HON. MEMBER : As more rich
beggars.

SHRI HAYATULLAH ANSARI: Now
our economic policies have not been very
good. You say: speed. Speed is a relative
term. We are trading with the Americans;
we are trading with American business and
European business. But then they have
introduced two factors. Automation, num-
ber one. and computer, number two, and
on account of this they have been able to
reduce the number of labour to 50 per cent.,
and for this reason they are able to pro-
dnuce more and they are able to sell their
finished goods cheaply in our markets. So
it is not that we are going slow. We are
going by supersonic planes, but they are
travelling by rockets. What can we do ? So,
if you are going to see to our speed and
compare it with the speed of other countries
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whikh have introduced automation and
computers, we can only compete with them
in pne regard, and that greater speed and
gropzth is in our man-power. We are very
rich in man-power, and if we can employ
all | our man-power, we will be able to
era;licate unemployment, as was the case
with Japan, and side by side we will be
ablg to produce more. So for that thing,
for| employing our man-power, we have to
follow the line which was followed by Japan
in pre-War days, which I have already told
yoy. And luckily now we have come to a
level where we are able to send our finish-
ed goods cheaply to foreign markets. I shall
not| speak about the traditional goods which
we |are already sending to forsign markets
and which come to 80 per cent. of our
exports. It does not mean that the other
non-traditional things never grow and we
won't be able to send them to foreign mar-
kets. I tell you, there are so many non-
traditional things. I find the Indian cloth
in the Near East, also sewing machines, and
alsp books. You will be surprised to know
that we have been able to sell our books
ina‘America, bocks on Indian art, on Indian
culture, about Ajanta, Khajuraho and many
other places. We have had good writers
among us, but we were unable to sell our
bopks abroad because our books were
costly, and on account of that, other books
written by English writers were sold in the
mdrket more easily than our books. But
now we will be able to send our books
and also many non-traditional goods.

ow I want to make two points more.
If lwe want to make the best use of this
deyaluation, we have only one way out, and
that is to follow the line which Japan follow-
ed|in the pre-War days. That is, we have to
select a few items which can be exported
eapily, which can find foreign markets and
which can capture for€ign markets, and we
have got such things in our country. But
wg have to give incentives to those things,
ber one. and Government had to see
that they are well shown,. that they have
show-rooms at many places, that there are
ibitions of such goods and that such

goods are advertised in foreign
4 PM. papers and so on. I have seen
our small show-ioom in San
Francisco. Tt it not a good show-room. I
do| not think it can compare with the other
show-rooms and other establishments.
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Though San Francisco is a very good place,
on account of its bad showmanship, very
few persons visit our show-room there. We
have to expand our trade in foreign
countries.

Internally, I think the Super Bazar move-
ment is very good. But we have to take the
Super Bazar to every district and possibly to
every big village and not in five or ten
years, but within two or three years. And
if we follow this line I think we will be
successful in keeping the value of the Rupee
as it is and increasing our exports to a
great extent,

SHRI MULKA GOVINDA REDDY :
Mr. Vice-Chairman, I support the motion
moved by Shri Bhupesh Gupta, I fail to
understand the reason of the Government
for devaluation. In 1949 our Rupee was
devalued; agam in 1966 it has been devalu-
ed. In 1949 they said the same thing—
that our economy has come to a standstill,
that unless we devalue the Rupee, it will
not be possible to develop the country and
to raise the standard of living of our people.
They are saying the same thing in 1966.
For the last 17 or 18 years, the prices are
going up. We are seeing the prices rocket-
ing. They are going the Brazilian or the
Indonesian way. And the Government have
failed to hold the price line.

The other point that they are bringing
forward is that our exports are costly and
therefore in order to reduce the export
prices and to make them cheaper, we have
devalued the Rupee so that our export trade
will improve. In the wake of it, they have
said that they are going to liberalise the
imports and already many import licences
have been given.

What exactly is the reason for this de-
valuation? Is it going to improve the
common man’s condition in India? Or is
it going to benefit some other persons out-
side India ? Mr. Vice-Chairman, we are all
aware that the Government made denial
after denial, when asked whether they
were considering the proposal or advice
that was made to the Government of India
by the World Bank and the International
Monetary Fund. A distinction was tried to
be made out between proposal and advice.
It is a distinction without any difference. Ir
1964, the President of the World Bank
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wrote a letter to the then Finance Minister
advising him, or more or less intimidating
him, to devalue the Rupee. It must be
said to the credit of the then Finance Minister
that he resisted it. Not only did he resist
it, he wrote a stinking letter to the Presi-
dent of the World Bank that he had no
right to interfere in the internal affairs of
our country and that we are not to be
dictated by him. But the pressure from the
World Bank and other American interests
went on. They even tried to pressurise the
then Prime Minister to drop Shri T. T.
Krishnamachari from the Cabinet. As long
as Shri Krishnamachari was the Finance
Minister, he resisted it and he did not sur-
render., But, unfortunately, the Prime
Minister, Shri Lal Bahadur Shastri, passed
away and a new Government . . .

SHRI SHEEL BHADRA YAJEE
(Bihar) : During Shri Lal Bahadur
Shastri’s time Shri T. T. Krishnamachari
resigned and his resignation was accepted.
In the present Government he is not in the
picture.

SHRI MULKA GOVINDA REDDY :
Shri Lal Bahadur Shastri passed away and
the new Government took charge. But this
pressure from the World Bank and the
International Monetary Fund and from the
other financial and monopoly capitalist
interests in America went on; they pressuris-
ed the Government of India. Even when
the Planning Minister went there, it was
almost understood that as soon as Parlia-
ment ended its session, the Government of
India would devalue the Rupee. The Gov-
ernment—the Finance Ministers and the
other Ministers who went to the All India
Radio and made speeches—said that our
economy has reached a stagnant stage and
we cannot increase our exports and it is
difficult to get financial aid for the imports
so that our industries can go ahead with
full capacity. But I would like to ask the
Government whether they have considered
in what direction they will be in a position
to increase our exports. Nearly Rs. 800
crores worth of goods we are exporting out
of which 82 per cent. are of traditional
items, based on agriculture. We know how
difficult it is for us to increase agricultural
production, It is true that we have been
to some extent affected by drought condi-
tions and the defence measures that we have
to undertake to repel our aggressors. But
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as far as ag;iculture is concerned, Govern-
ment have not paid the attention that it
deserves; particularly when 80 per cent. of
our people depend upon agriculture, more
attention should have been paid to it. Instead
of that, they neglected it and they have
brought the country to this ruinous condi-
tion.

A little while ago, I was saying that 80
per cent. of our exports are based on agri-
culture and it ig highly impossible to in-
crease this item of our export in the fore-
seeable future so that our exports would go
up. And there is a feeling among some
of the hon. Members that we will increase
our exports. They forget that every coun-
try in the world today wants to be self-
reliant and self-sufficient and there are no
markets left for exploiting, as the imperialist
powers did previously. 1t is all a myth, it
is all a wishful thinking to say that our
exports would be stepped up because of
devaluation. It iz not a correct apprecia-
tion of the situation that is prevailing in
India. Even the traditional exports were
subsidised. And, therefore, whatever bene-
fit they will have after devaluation will be
lost. We do not have the capacity and the
competence at the present stage of our
industrial development to increase the re-
maining 18 or 20 per cent, of industrial
products that we want to export to other
countries. So whatever exports we are
able to step up will only be marginal. On
the other hand, today we are importing
capital goods, spare parts, components and
raw materials to the extent of Rs. 1,400
crores. Now because of liberalisation of
imports these items will go up and we have
to pay more for our imports because of
devaluation, and because of that the pro-
duction costs of industrial goods will go up.
So the Government is trying to befool
the people by saying that the balance of
payments position will improve within a
period of five or ten years. Even within that
long period of ten years, I am afraid, the
balance of payments position will pot
improve, It will go on adversely affecting
our country.

They may ask : How is it going to benefit
American interests ? Yes, it is going to bene-
fit the American jnvestor and the American
Government in this way. We have been
importing large quantities of foodgrains
from America under P.L. 480. Previously
for .a hundred dollars we were paying
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Shri Mulka Govinda Reddy]

Rs. 456. But now we will have to pay
Rs. 750 for the same 100 dollars worth
of|food that we are going to import. The

America.

roper account of how the amount is
t for their Embassy staff etc. and for
spying purposes. So you are going to create
mote money which will be utilised by the
American Embassy for purposes for which
want it which sometimes may be
against the interests of India.

Then for a hundred dollar investment, at
the| old rate they were getting Rs. 45 as
divifjend. But for the same amount they are
now going to get Rs. 75 as dividend. There-
ford, it is the American investor who is
going to be benefited by this devaluation. It
looks as if this devaluation is done not in
the |best interest of India which is a deve-
loping country but in the best interests of
the |developed countries.

Now and then the Government or their
spokesmen point out to the fact that it is
not |India alone that has devalued its cur-
rendy but there are other countries like
Russia. Yugoslavia, France or U.K. which
havd devalued their currencies. Yes, it is
true| that they have devalued their cur-
rencies. But the difference between India
and |those countries should be understood.
They are highly developed countries, highly
diSClPliﬂCd countries. They have developed
productive apparatus to take advantage of
devajuation so that the goods that are pro-
ducedl in their country will be cheaper to
be spld in the competitive world market.
They are going to be benefited in that way.
Mor¢over, they apply strict financial dis-
cipline.

SHRI BHUPESH GUPTA : I am very
glad |that the hon’ble Member is referring
to it{ I have brought this thing. The gol!d
content of rouble was increased after, what
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they called, devaluation. The value of the
rouble in terms of dollar was increased.
One dollar, after the currency reform in
Russia, came down to 9 kopecks compared
to 4 roubles before what they call devalua-
tion of the rouble. Currency reform is
confused with devaluation, This is the state-
ment issued by the Soviet Government in
1960-61 which I have got. Yugoslavia also,
it was the same thing. I got the statement
from them officially.

SHRI MULKA GOVINDA REDDY : I
was referring to the way in which devalua-
tion was resorted to by developed countries.
They have strict financial discipline. The
people of those countries are disciplined.
They have very efficient administrative
machinery. They do not have corrupt gov-
ernments as we have in India, Day in and
day out it is being said in this House as well
as in the other that some Minister or other
is involved in some scandal or the other.
We have seen how so many Chief Ministers
weré involved in these corrupt charges., Two
Chief Ministers had to vacate their places.
Therefore, so long as we do not have effi-
cient, competent, administrative machinery,
whatever benefit there might be due to de-
valuation will not be utilised. It will be
thrown into the waters of Jamuna.

Mr. Vice-Chairman, another point I would
like to stress is that some of the countries
are socialist countries and they did devalue
their currencies. True. But they are com-
munist countries or pro-communist countries
where because of the very system they can
introduce or enforce this financial discipline.
They can increase production and they can
maintain the price line, and reduce the cost
of production. Both production and pro-
ductivity can be increased in a country like
Yugoslavia. But unfortunately, in India the
experience is that we have not been able
to maintain the price line. The prices are
spiralling. From 100 in 1958 it has gone
up to 184. Look at the way the price line

is maintained in other countries. I am
giving vou the wholesale™price :—
India 1958 .. 100
1965 .. 184
Pakistan 1958 .. 100
1965 .. 118
U.S.A. 1958 .. 1060
1965 .. 102
1966 .. 104
England 1958 .. 100
1966 .. 118
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So 1t 15 evident that these countries have
maintained the price Ime, have increased
production and have made use of this de-
valuation for thie prosperity of the coun-
tries concerned As Mr Vajpayee just now
told us, pressure 1s now mounting on the
UK Government to devalue the pound but
the UK Government 1s fighting to mam-
tain the present pound and to strengthen it.
The same measures, that the UK Govern-
ment 1s now adopting, have never beeu
adopted by the Government of India On the
other hand, 1t was a paradise in India for
the blackmarketeers, hoarders and the
smugglers to make more money It looks as
though the Government of India have ac-
cepted the verdict of the smugglers 1n order
to devalue the Rupee It 1s true that the
value of the Rupee has been gomng down
but who 1s responsible for that? I charge
that 1t 1s the Government of India that 1s
responsible for this If only they had
maintained the price line, if they had mopped
up all the unaccounted money with the
hoarders and the blackmarketeers this would
not have happened and the smuggling of gold
would not have happened and the value of
the Rupee would not have come down but
unfortunately the Government, which 1s
hand in-glove with the big busmess v this
country, which s hand-mm-glove with the
hoarders and profiteers has not been able
to mamtain the price line

THE VICE-CHAIRMAN (SHRI M P
BHARGAVA) We are running on a very
tight schedule That will do

SHRI MULKA GOVINDA REDDY
They say that they are gomng to take action
Yes 1t 1s true that m the Punjab, the
Governor has taken action but in a State
Lke Mysore I know it for certain that when
some of the hoarders were arrested, they
were with the Chief Minister later on and
they were there to garland him when he
left the place I was an eye-witness If this
1s the way in which the hoarders and pro-
fiteers are treated by the Governments
concerned how s 1t possible for them to
maintamn the price Ime  This has been
opposed not only by the Opposition parties
1r India but even by important Congress-
men and the Congress Working Commuttee
members The former Finance Ministers of
India have cpposed this and no rtight-
thinking man or one who has the best
mterests of this country in his heart has
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supported this ignomunious measure that the
Government has brought Prof. Gadgil has
stated

“Devaluation forced on Indian Govern-
ment 1s the result of cumulative circum-
stances and is a clear evidence of failure
of past policies Devaluatton underlimed
the grave defects of past policy of import
licensing and export incentives which
were costly to the economy and had
highly corrupting influence It should be
the occasion for framing active policies
to do without foreign aid as early as
possible

More or less Dr Lokanathan and Prof
Vakil have said the same thing This 1@ not
a measure that 1s going to mprove the
economy of this country This 1s ¢ measure
which 15 runming the country and which
has rumned the country In Russia, they did
devalue but they intraduced a heavier
rouble They introduced reforms in therr
currency If only the Government 1s sincere,
it should mtroduce reforms They have
devalued the currency, they have devalued
the Indian character, they have devalued
our nation and therefore I press that they
shou'd resign from the Treasury Benches

SHRI 8 D KHOBARAGADE (Maha-
rashtra) . Mr Vice-Chairman, 1 support
the motion moved by Mr Gupta because
the decision of the Government regarding
devaluation 15 against the nationai interests
and 1t is contrary to the Government’s
assurances given 1n Parhament We have
been hearmng about the poswible decision of
devaluation since last 18 months The assur-
ances were given by the Government and
by the Ministers that the Rupee would not
be devalued About a year back, the then
Finance Minster, Shri T T Krnshnama-
chari, assured Parliament that there would
not be any devaluation of the Rupee This
was reiterated by the Planning Mimster
by the Finance Mimsier as well as by the
Prime Minister At that ume the plea for
devaluation was turned down on the same
grounds that the exports being traditional
and 1nelastic would not be increased but now
we find that under prescure from the US
Government, the Rupee has been devalued
From press reports, we learn that even the
Congiess party has not fully supported this
measure There have been complaints and
protests as well as opposition from the
Congress leaders When the decision ahout
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valuation was announced, most of the
misters had opposed the decision. Even
the Congress President, Mr. Kamaraj, had
openly opposed this move and announced
that there was no necessity for devaluing the
lupee The Madras Mmster, Shr1 R
enkataraman, who 1s supposed to express
the views of Mr Kamaraj, has publicly
stated that the devaluation 1s “pohitically
unwise and economically unsound”. It will
seen from these statements that they were
under the umpression that the Rupee would
not be devalued But all the assurances
given to Parliament as well as to the people
of this country have been broken and it has
n a betrayal of the national interests.

There is no doubt that the decision has
n taken under pressure of the World
Bank as well as the US Goverament.
About 18 months back the Bell Misston of
the World Bank suggested that the Rupee
shpuld be devalued As pomnted out by some
Members here, the suggestion of the World
Bank was strongly opposed by Mr T. T.
ishnamachari, the then Finance Mimister
Unfortunately Mr Krishnamacharn had done

day] blame Mr. Asoka Mehta, Mr. Chau-
dhyri and Mr, Subramamiam for devalua-
tion, simlarly the responsibility should be
plaged on the shoulders of Mr. Desai and
Mr, Krishnamachari.

It is said that the devzluation was inevi-
table because the prices have risen by 80
per|cent. during the last 10 years. Whas
steps have been taken in ‘he past to control
the |prices?” In every Five Year Plan, it
was| mentioned that it was essential to con-
trol| prices so that our planned economy
could be successful, so that all the Five
Year Plans could be worked successfully
But | unfortupately no steps were talen in
this \regard  When the late .31 Bahadur
Shastri became the Prime Minister of India
and [took over the remns of Government, he
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announced that 1t would be his primary
and paramount duty and responsibility 1o
control prices But what do we find? In
the past two years or rather i the period
of his rezmme the prices have actually
doubled. During the last three years, prices
have risen by 30 per cent and the rise 18
as much as the 1ise during the past ten to
twelve years When Shri Lal Bahadur
Shastri was Prime Minister of this country,
the price index number was 146 8 with the
number for the base year 1952-53 as 100
It has gone up by 397 per cent durmg th:
{ast two years That s to say the rise now
1s double what 1t was during the la.i
twelve years In one year, durmg 1965-66
the prices rose by as much as 16 8 per cent
It clearly means that we could not take
any effective measures to control prices.
Al this 1s because of the deficit financing
and nflationary policies that have been
adopted by the Government m order to in
plement their Plans  This has also been
due to the unbridled Governmental expendf
ture If we take mnto consideration th: ex
penditure of the Government, we wi'l find
that the revenue and capital expenditure in
1950-51, that is to say the first year of the
First Plan, was Rs. 250 crores In 1961-62
1t was Rs 1,036 ciores and now in 1965-66,
it is as much as Rs, 1,970 crores, Thus we
see the enormous increase 1 Governcient's
expenditure

It was also pointed out by the Govern-
ment spokesmen that a rise 1 the cost of
Lving was mevitable in a developing ecu-
nomy This, T submit, 1S not correct as we
shall find from the examples of countries
bhe Germany and Japan The economy of
these two countries was completely shutter-
ed durmg the Second World War. But we
find that they have improved tremendously
and have made remarkable progress 1In
fact, they are now advanced countrics In
Germany during the ten years, from 1953
to 1964, the na’ional mcome rose by 16 8
per cent while the annual increase in prices
was only 1 per cent. TIn Japan alsa the
national income rose by 22.5 psr cent and
the prices rose only by 1 per cent a year
What about other countrnies ? In the Umted
States of America, there has been 1 price
rise of only 10 per cent, and i1 the United
Kingdom the prices rose by 20 per cemt.
only But we find that it has been admit-
ted by this Government its:lf that during
the same period prices in India rose bv 80
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per cent. How was it possible for Germany
and Japan to advance their economy and to
develop their industries without there being
rise in prices ?

AN HON. MEMBER : Better production,

SHRI B. D. KHOBARAGADE : How
could they do that without increasing their
cost of living ? Here the natiunal income
does not grow but the cost of living goes
up every day and every hour,

It has also been pointed out that India
is not the first country to devaluz iis cur
rency, that France, the United Kingdom,
Yugostavia and Sovicd Rassia agiomg ouer
countries, had devalued their cutrences on
a number of occasions. But to this I must
point out that there is a differcuce between
the ecoonmic situation of India and the
economic situations in those countries, Here
in our country there is no surplus which
we can export, We have no reseive of
industrial capacity. Our country 1; econo-
mically and agricultuially bachward where-
as England and France are egonomically
advanced, Therefore they could make tre-
mendous economic progress afier devalua-
ticn. We cannot say that the same thing will
happen in the case of India, when the
Indian currency is devalued.

This decision to devalue the Rupee is
being justified on the ground that this will
improve our balance of payment position.
It has also been said that this will increase
our exports and help us to reduce our im-
ports, But I do not think that by devalua-
tion we will be able to increase our exports.
Only a couple of months back, before this
devaluation decision was taken, the hon.
Minister stoutly opposed any suggestion of
devaluation on the ground that there would
not be any increase in our exports because
Indian exports were inelastic. We find that
our exports mainly consist of jute, tea,
cotton textiles, tobacco, hides and skins and
so on. These items account for about 80
pei cent. of our export trade. Is there any
possibility of increasing the export of these
traditional items ? So far as jute is con-
cerned, we find that there is not much that
we can do to increase our jute exports be-
cause glready the jute industry is running
below capacity, There are some jute mills
that are closed. I quote from an article
by Dr. Rangnekar where he says :
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“Already, the jute industry has had to
resort to block closure of mills, The jute
mills will now have to pay an extra cost
of Rs. 23 crores for the import of 1%
million bales of raw jute and the export
duty will add to the bill another Rs. 68
crores.”

As we are not producing enough raw jute,
We have to import the raw jute needed from
other countries. For this we will have to pay
More price.

Similar is the case about tea exoprts also.
We are not producing enough tea either
$o that we can export large quantity of tea.
In the seme article Dr. Rorgpekar bas
stated this :

“Our tea exports actually have been
falling from 529 million Ib. in 1956 to
467 million 1b. in 1962, 464 million 1b.
in 1964 and 440 million Ib. in 1965.
Simultaneously, domestic consumption has
been increasing by something like 14 to
16 million kg. every year.”

Mr. Kapasi in his book “Economic Trends
Indications” has stated :

“During the last 10 years, consumption
of tea in India has increased 3-fold to 190
million kilograms.”

Further he says :

“The resuit has been that quantity avail-
able for export has remained the same
in spite of sizeable increases in produc-
tion.”

The same is the case with regard to textiles.
In the case of textiles, the target was that
by the end of 1970 we should be able to
€Xport textile goods worth Rs, 70 crores.
That comes to only an increase of Rs. §
Clores in exports of textile goods compared
to that in 1966. Moreover, we are export-
ing the fine and superfine varieties of our
textile goods and if we want to produce
these varieties of fine and superfine cloth,
We¢ have to import the necessary raw cotton
from other countries. For this import of
raw cotton also, as I mentioned earlier, we
bave to pay a hizher price now. Apart from
that, other countries have fixed a quota for
their import of textiles. We have not been
able to raise this quota during the past §
or 10 vears and I do not think we should be
able to raise it. England and America are
the important countries that import textile
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oods from India. In their case also we
ave not been able to increase the quotas.

So far as industrial goods are concerned,
ve find that there is no reserve capacity by
‘hich we can raise our industrial produc-
ion. No doubt immediately after devalua-
jon the imports were liberalised and indus-
rialists have been allowed to import some
€ the spare parts and components and raw
aterials. But even with these measures,
1| doubt whether we shall be able to com-
ete with the world prices and whether we
an increase our exports in these industrial
oods when we are importing the spare
arts and components and raw material at
increased prices. For these imports we shall
ave to pay more and therefore we may
pot, I am afraid, be in a position to increase
our exports,

Therefore, from all these things it is
clear that this step of devaluing the Rupee
was taken not in the interest of the nation
or to support the national economy. What
will be the result of it, can be seen even
now. One immediate result of this is that
our debts will be increased by 57 per cent.
Before devaluation, we had to pay Rs. 3,300
crores to foreign countries, Now after de-
valuation, this amount is increased to as
much as Rs. 5,000 crores.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Mr. Khobaragade, it is
time. You have to wind up now.

SHRI B. D. KHOBARAGADE : I will
take only two or three minutes more, Sir,

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : No, no. Please wind up.
‘we are running on a very tight schedule.

SHRI B. D. KHOBARAGADE : 1 will
not take long, Sir.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : No question of being long,
You have taken the fifteen minutes due to
you.

SHRI B. D. XKHOBARAGADE : The
rate of interest is also increased and if we
were paying, say. 7 per cent. before, we
shall now have to pay about 10 per cent.
or 11 per cent.

Secondly, the industrial development may
be retarded because for industrial develop-
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ment we require capital equipment, spare
parts, raw material and for these things
we will have to pay higher prices. Surely
this will also result in the rise of the cost
of living. Every day we are noticing that
there is rise in the cost of living and since
devaluation. prices have gone up by 15 per
cent. It will mean a very serious blow
to the poverty-stricken people who are being
exploited by the monopolists and capitalists.
This further rise in the cost of lving wili
be a very serious blow to their standard
of living.

Now what are the steps that should be
taken to counter the evils of devaluation ?
The first thing is that there should be
control over prices. The prices should be
controlled. By opening merely one or two
super bazars we will not be in a position
to tackle the problem. To control prices it
is necessary that we should make available,
if not all the commodities, at least the
essential commodities, to the poor people
at cheap prices. There should be no deficit
financing. We have been resorting to deficlt
financing in the past for our Plan.. We
should reduce Government expenditure. We
sce that there is a plethora of officers draw-
ing high salaries of Rs. 2,000 to Rs, 3,600
per month. The number of such officers
should be reduced and their salaries should
also be reduced. Taking advantage of tha
devaluation, the vested interests are putting
forth many programmes and many policies
and they want to reverse the policies of the
Government, They want to reverwe the
socialist policy that has been pursued by the
Government, They want to remove the land
ceilings; they want that land should be
given to the big capitalist people and joint
stock companies so that they can increase
foodgrain production. But these policies
will not be helpful to the nation, will not
be helpful to the poor farmers and will not
be helpful to the poor people of the coun-
try. Thank you, Sir.

SHRI M. N. KAUL (Nominated) : Mr
Vice-Chairman, Sir, I am grateful to you
for giving me a little time to express some
of my ideas. No subject has, in recent
times, been discussed so thoroughly, both
inside Parliament and outside, as the sub-
ject of devaluation. It has had a great edu-
cative influence on the minds of the*people.

Briefly speaking, the impression left on
my mind is that the discussion lies within
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a parorw field. What are the facts that are
cither established or not proved ? The one
fact that stands out is that the cost of
umports will go up, that we have to pro-
vide more funds in rupees in order to repay
the foreign debt and the interest that we
have to pay on that debt and that all our
charges abroad, the maintenance of em-
bassies, our international obligations, our
contribution to the various Funds, will all
go up. Members have from Government
documents stated what would be the indi-
vidual items in which the expenses in rupees
will go up by 57.5 per ceat. but I think no
one has yet totalled up the whole amount.
It will probably be disclosed in the next
Budget and will come to a massive figure,
There is no question that so far as our
Budget is concerned, the increase as a result
of devaluation will be a massive figure.

The second fact that has been emphasised
is that the increase in the cost of the im-
ports will give an impetus to new industries
being developed in India or what is called
import substitution, Now that is a thing
of the future and it cannot be proved today
as to what will be the effect of devaluation
in this field.

Taking the export side, the position is
that so far as the traditional items are con-
cerned, they constitute about 80 per cent.
of our exports and it is said that so far as
these exports are concerned, devaluation was
not called for. In fact, the bounty given to
these traditional industries as a result of
devaluation has been mopped up to a large
extent by the Government by the imposition
of export dufies. And in the balance of 20
per cent., you have new industries of the
Western type, the indigenous industries, in-
dustries based on agriculture and all these
will take time to develop. Therefore it is
clear that so far as the immediate future is
concerned, devaluation will not in the short
run result in any substantial expansion of
the export trade. I was talking some time
ago to a Swiss banker who told me that
devaluation is really beneficial for a deve-
loped country. When he said developed coun-
try, he meant a country which has large ex-
port industries and in which there are sur-
pluses or industries which can be quickly
expanded. In such cases if Goverpment
takes a devaluation decision, the surpluses
are disposed of and the industries can be
quickly expanded to take advantage of the
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more competitive prices that they can quote
in the foreign markets.

So it is clear that on all these counts
you cannot defend the decision of devalua-
tion and ultimately you come to this argu-
ment that the industries that were develop-
ed during the Five Year Plans were pot
running to full capacity and in order to
have spare parts, components and raw mate-
rials for them it was necessary to devalue
the currency. Now, that is in a sense a
political decision; that is to say, it is the
decision of those who are in a position to
give us all these spare parts and other things
or to provide us with the foreign exchange
10 buy these things, They thought that unless
we devalued they would not give this aid
te us. I am not concerned whether there
were political pressures or not. It may well
be that the Government was convinced that
all the efforts made through the Five Year
Pluns will come to nought as it were if a
Breat part of the industrial capacity that
had been built up were to lie upused and
SO to get non-project loans from abroad
they devalued the currency. You may call
it pressure of circumstances, pressure Of
Monetary authorities but whatever it is, I
fe¢l that the decision of the Government
was mainly influenced by these circum-
stances, If it were so, I should have
thought that they should have planned the
devaluation well in advance; that is to say,
six months to a year in advance; they should
have tried to stabilise the prices; they should
have tried to negotiate with the monetary
authorities regarding the re-scheduling of the
foreign loans and they should have made
earnest efforts to secure authoritative state-
Mments that the 900 million dollars promised
will, in fact, come. We do not know yet
whether this money will actually come in
the course of this year or not. In any case,
the value of the promise is confined to one
Year only. We do not know what will be
the circomstances during the coming years.
So we are faced with this situation.

Now, the decision having been taken,
what about the future ? The Government
will be applauded or condemned by two
circumstances, whether they are able to
control the rise in prices and whether the
balance of payments difficulties are relieved.
Il the balance of payments difficulties are
not solved in the future and the prices go
on rising, then the Government will be
subjected to severe criticism. So far as the
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rise in prices is concerned, I think very
urgent steps are necessary, If I may coin
an expression, the Government is in a sense
a ‘monopolist of the legal tender’. It is
they and they alone who can issue legal
tender but on the basis of that legal tender
the banks issue credits. So the Government
is not fully able to control the situation that
arises in the monetary sphere. I think it is
absolutely urgent that there should be—1
do not like to say nationalisation of banks
but T would like to put it this way that
there should be a monopoly of the State
in the banking sphere throughout the coun-
try. It is only then that they will be able
not only to control the issue of the legal
tender but also control the creation of
further credit. That is a vital step that
the Government should seriously consider
and take as soon as possible.

Another suggestion is with regard to un-
accounted money. Unless the unaccounted
money is tackled, prices will go on rising
and the way to tackle it is to demonetise
the currency down to the hundred rupee
note. It was done once in British times
decwn to ome thousand rupee notes. I think
the time has now com: to take effective
steps to demonetise the currency. So fai
as demonetisation is concerned, 1 was talk-
ing to some experts and they said that you
have to plan it, as you plan a military opera-
tion, that i3 to say, the decision should
actually be confined to the Financs Minister
and his adviser. All steps should be laid
down and they should be so given out to
various authorities that they do not know
why those instructions are being given. The
whole thing has to be planned and executed
secretly, It requires a great deal of planning
and a great deal of thought, I think the
Gcevernment should give serious considera-
tion to the demonetisation problem. I am
mj)self very interested in it. I had occasion
to discuss it with one of the predecessors of
the present Finance Minister and I could
find no reason against it, except the ad-
miristrative reason, which I am convinced
can be solved.

Finally, T would make one suggestion in
regard to the constitution of a Committee
of Members of Parliament, with whom the
Government should keep constantly in
touch, 1 refer to this matter becanse I was
concerned with it, at the time of the last
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devaluation in 1949, At that time Mr.
Speaker Mavalankar used the weight of this
authority with then Finance Minister, Dr.
John Matthai, and the Deputy Prime
Minister, Sardar Patel, and pressed the
Government to accept that suggestion. 1
guote from the speech of Dr. Jobn
Matthai ;—

“Suggestions have been mades by
honourable Members to the effect that
there should be a suitable machinery
which would enable Government to take
into their confidence representative ele-
ments of the House so that the proposals
which the Government have in hand
might be formulated and might be imple-
mented wi h their assistance. Government
have decided to appoint a Committee for
this purpose, an ad hoc committee, for
the purpose of considering what measures
should be taken to meet the problems
created by devaluation and also to de-
termine whether adequate progress is
being made in the matter of implement-
ing these proposals from time to time.
Government have accepted the proposal
made by honourable Members to that
effect and I hope, with the approval of
the Deputy Prime Minister to make a
very early announcement of the compo-
sition and terms of reference to the Com-
mittee.”

In accordance with the promise made by
the Government to the House, the Govern-
ment of India in their Resolution dated the
20th October, 1949 constituted an ad hoc
committee in the following te"ms ;—

“The Government of India have de-
cided to constitute and ad hoc Commit-
tec for the purpose of considering
measures that should be taken to meet
the problems created by the devalunation
of the rupeean d to review the progress
made in the implementation of these
measures,

2. The personnel of the Committee
will be as follows:—
1. The Hon’ble Finance Minister.
2. The Hon’ble Commerce Minister.
3. The Hon'ble Minister for Industry
and Supply.
4. The Hon’ble Food Minister.

5. The Hon’ble Minister for Parlia-
mentary Affairs.”
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Then, there are ten other members. At'
that time, 1t was umcameral Legislature
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which was in existence. Now, if a com-

mittee is constituted, it will have to be a
Joint Committee of both the Houses. 1
earnestly plead with the hon. Finance
Minmister that he should follow this prece-
dent and set up this committee because the
mood of the moment is such that unless
confidence is inspired, the Government will
not be able to tackle the problem. I saw
this morning a cartoon in a paper. There
are two men facing each other., One of
them 1s obviously a Minister, because he
holds a file, the devaluation file, The cap-
tion 15 “I think we've decided on the follow-
up action —a second devaluation.” Now, this
1s the temper that we have to face in the
country. Only three or four days ago, in
a leading article in one of the daily papers
of Delhi it was stated :—

“The onginal mistake was, of course,
the failure to have thought out in de-
tail all the elements of the post-devalua-
tion situation and not to bave provided all
the relevant answers in advance.

The difference to the mood of the
country would have been enormous if
all the related decisions had been taken
in advance of devaluation and announc-
ed in quick succession within a fortnight
of the decision.

Unless this miasma of inaction Lifts, the
psychological and actual advantages of
devaluation would be irretrievably lost.”

[Tue DEPUTY CHAIRMAN 1n the Chair}

I think a committee entirely composed of
Members of Parliament will be of great
advantage to the Government. Members of
Parliament must be continuously kept in
tcuch with the follow-up action, We have
seen that when the Government and the
Members of Parliament meet together, they
stimulate the thoughts of one another. When
we go into the inter-session period, ali that
contact will disappear. If the Government
decides to accept this proposal, the Members
will be able to bring up new ideas and
will be able to test whether the Govern-
ment is really earmest in the follow-up
action, about which they have spoken from
time to time,

SHRI STTARAM JAIPURIA (Uttar Pra-
desh) : Madam Deputy Chairman, the
reason why the Government had to resort
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to devaluation of the Rupee was because
it carried too far a basic ecopomuc princi-
ple that while the expenditure of a man 15
governed by this income, the expenditure
of a country decides 1its income. So far as
the well-recogmised and much talked about
principles of beg, bérrow or steal are con-
cerned, the Government has not spared any
one of these. So far as the duestion of
begging is concerned, m the name of ad,
it has been done. Borrowing, of course, has
no limit, And devaluation 15 an example of
stealing. As an economuc theory this may
be good, but only to a certan extent. But
when 1t 1s applied without any checks, it
1esults mn inflation and other disastrous re-
sults, I do not agree with the Members who
say that the people were taken unawares.
To those who have had knowledge, a bate
knowledge, of our economic situation, this
measure was not something unexpected
Perbaps none expected 1t so near. Whether
the Government had any other alternative
or not, 1s a big question. Now that devalua-
tion has come to stay, there is not much use
1n discussing the pros and cons of this mea-
sure. What 1s needed today 1s to find cut
whether the Government has taken suffi-
cient  supplementary measures to make
devaluation a success. I am afraid, it 1s
oot so. Devaluation 1s like an operation,
Just as a surgical operation 1s necessary
sometune to cure a patient. Probably de-
valuation was necessary to cure some of
the evils of the Indian economy. Everybody
knows that the success of a surgical opera-
tion depends upon the care taken befcre
and after the operation, Mere operation
never cures any patient, Where the Govern-
ment has failed is not in taking the deci-
sion to devalue the Rupee, but in lagging
behind in taking follow-up measures. It looks
as 1if the Government never seriously consi-
dered the follow-up action to be tuken.
Therefore they perhaps thought: ‘Let us
first do so and when difficulties arise we wiil
solve them’.

Here I would like to point out what
bappened in the UK, when they devalued
the sterling in 1949, The announcement of
devaluation was followed by the publica-
tion of a book containing 750 pages lisung
several odher measures to strengthen he
economy after devaluation. T am quite
conscions of the fact that the speeches of
some of our Ministers, after devaluation,
defending why it was done, may even exceed
750 pages, but 1t 1s clear, that very hittle
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has been done as follow-up actton What-
ever follow-up actions have been taken, so
far, are half-hearted and do not come up
to meet the sitvation that has arisen. At the
time of devaluation 1n early June, the impres-
ston was given that devaluation would restore
the free market forces to a certain extent,
and governmental mterference would be
reduced to the extent possible, but the sleps
taken subsequently reveal something differ-
ent The cash subsidy scheme introducad
only a few days back, although welcomed
by the traders from the shori-term angle 1
am afraid—and 1 must say so emphatically
—1is nothing short of a second de facto
devaluaion Why did the Government not
think earlter that such measures, which
were themselves responsible for devaluation,
would not be mtroduced agamn ? A net-
work of cash subsidies and export incentive
schemes have becn and are bemng i1nuoduced
and can the Government assure us that this
will not be followed by a second dz jure
devaluation in the near future ?

THE DEPUTY CHAIRMAN You may
continue on the next day,

5 pM,

CALLING ATTENTION TO A MATTFR
OF URGENT PUBLIC IMPORTANCE

RECENT EXPULSIONS OF SOMF PERSONS OF
INDIAN ORIGIN FROM KENYA

DR B N ANTANI (Gujarat) . Madam
Deputy Chawman, I rise to call the atten-
tion of the Mimister of External Affairs to
the recent expulsions of some persons of
mndian ongmn from Kenya

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI DINESH SINGH) . On 30th July
1966, Shr1 D H. D. Shah and Shr1 O. N §
Nathwam living 1in Kisu, Western Province
were suddenly arrested and removed to
Nawrob: They were served with notice of
deportation to leave for India within 24
hours As they were Briush subjects, our
High Commussioner in Kenya objected to
therr being sent to India  Shri Shah and
Shri Nathwan: represented to the High
Commissioner that they were very old and
had mo relatives in United Kingdom They
wanted to comse to India as they had some
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relatives 1 this country. The High Com-
missioner allowed them to come to India on
compassionate grounds on the undeistand-
ing that they would not be deported to India
but would come to India on the strength of
therr valid Briush passports.

2 Agamn, on 13th August, 1966, our
High Commussioner came to know that an-
other person of Indian origin, Shri B. W. L.
Sbah had been arrested and served with
notice of expulsion indicating that he would
be sent to India by the Air-India flight leav-
ing the next day. On further enquiries 1t
was revealed that Kenya immugration autho-
rities had reserved four more seats on the
same flight, Qur High Commuissioner 1n
formed the Permanent Secretary of Kenyd
Foreign Office that expulsion or deportation
of British subjects to India was improper
He mentioned that he had come to hnow
that five persons were booked for India on
14th August, 1966 and that they would not
be allowed to enter India. He also infoim-
ed the Minister of State in the President’s
Office mm charge of Foreign Affairs. The
High Commissioner’s verbal commumca
tian to the Foreign Office was followed up
by a formal note on the mormng of i4th
August

3 Later, it appeared that out of the five
persons booked on 14th August, two per-
sons, Shr1 P P Sheth and Shr1 J N, Meghj
Bbadaressa who had acquired Kenya
nationality had been deprived of their citi-
zenship by Kenya Government allegedly for
‘ hzving shown themselves by acts and speech
to be disloyal and disaffected towards
Kenya” and were rendered stateless On thewr
pleadings and compassionate grounds, the
High Commissioner agreed to their being
sent to India The remaining three holding
British passports viz, Shrt B W. L. Shah,
Dr K Nagrath and Shrn1 V P. C. Dodia
were withheld and are believed to have
been sent to UK It 1s understood that cne
other person, Shrt V M S Chandana has
also been declared a prohibited imnugrant

4 The High Commissioner has made 1t
quite clear to Kenya Government that no
person, other than Indian citizen, can be
deported to India Persons of Indian origin
holding British passports who could ncrmall
come to India without any wisa or other
formalities should also not be sent to India
agaimnst their wishes.

5 On 15th August, 1966, the Voice of
Kenya broadcasting on these expulsions had



